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LOK SABHA DEBATES
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LOK SABHA

Saturday, February 28, 1981/Phalguna
9, 1902 (Saka)

The Lok Sabha met at Eleven of the Clock
[Mr SpeaxeR ‘in the Chaiy)

SHRI HARIKESH BAHADUR
(Gorakhpur ): We had given an adjourn-
ment motion regarding the Bangalore
strike.

W AW @ There is some point,
gentlemen.
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Yes; now Calling Attention.

W R e ;O Tear fe-
]

%08 LS—1,

2

SHRI R. K. MHALGI (Thane) :

May I know onc thing from the hon.

Chair ? I have given notice of an ad-

journment motion regarding the Nagaland
situation.

MR. SPEAKER: Not allowed, Sir. I

did not give my consent to it. No. Now
Shri Dharam Bir Sinha.

SHRI DHARAM BIR SINHA
(Barh) : First things first : I have not
received the copy of the statement. They
have not given me the of the state-
ment. By pracitce, 1 should bave received
it at least half-an-hour carlier.

MR. SPEAKER: A bit late.

Wy wiaT agl ur, gafem qwer @
fe & & @

% WAl e gy @ fe deR
@ &

WsI® WPE : gTRIR ar = A &
Now Calling Attention.

11.05 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Masm:“hdﬁn.m!m
bhelicopter

SHRI DHARAM BIR SINHA
{Berh) : Sir, I call the attention of the
Minister of Defence to the following mat-
ter of urgent public importance aend
request that he may make a statement
thereon :

A:ul::gorwd colliion of a Pushpak
i and an Indian Air Force
helicopter at Patiala in Punjab on 20th
February, 1981 resulting in the death
of some persons and injuries to others.”

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI

SHIVRAJ V. PATIL) : Mr. Speaker,
Sir, on 20th Februlry) 1981, a Checth



Importance

Calling Attention to FEERUARY 38, 1981 mof Urgent Publlc -

. 18 s;é:visj V. Patil]

opter. of an AOP (Air Olservation
~helicopter | .

ght - (which is flown
m)w from Patiala airgeyld for a

. train sortie, At the same time ome .
-mmwmwom.

- &t about 50 the Pushpak aircraft

initiated & turn to the left and in the

‘hit the heli from the rear.

m aircraft crashed just outside the

‘fencing Lkilling the two Army

i . Both the pilots

of the Pushpak aircraft also died. One

\ i ass near the
crash site was also fatally injured.

A Court of Inquiry contisting of
highly personnel of the Air
Force other -g:lt’u?Ahke Di;ector of
Aoanautics, DTD and repre-
unuﬁveofDGGAwuorJudon goth
February, 1981 to investigate the cause of
accdent.

: hmﬁmtdt:fhlmgurq,the
m m e Court n 18 aj
praximately three months. Py I8 A

SHRI DHARAM BIR SINHA:
. Speaker, Sir, It is %bvioul that
Patiala Alrport is not a very busy Ai

Itleﬂnlthntthaehub?e'nm obvious
failure of Air Trafic Control System
which is basically built round to aveid

E

because while it had permitted the heli-
copter to take off it had also permitted
the Pushpak aircraft not only to land
but also to take out a roller take off.
Now obviously the two things could not
- have been done simultaneously because
the collision took place only 50 fect above
the ground; and again the Pushpak
ajrcraft took to the left whereas it should
have taken to the right, as the Manual

says.

I want to know whether the pilots were
persons ; whether th _held

whether were Pushpak aircraft pilots
or Army who were flying the heli-
capter. More than that, it i obvious
&tthaehadbemenmuﬂomin
- this matter both in terms of human life and
in terms of clwavane of the quality of

Akmlﬁccunum Now there

of profemion
andeonmnu. We&deollﬁ-l
oaly in the rallway but abo with-

not

More than that, what action the Govern-
ment is taking $0 see that the i
competence in such sensitive areas is not
ooly maintained but upgraded ?

SHRI SHIVRAJ V. PATIL : The
Pushpak aircraft was a trainer ai
It was piloted by a pilot who had about
290 hours to his it. That means, he
was a com t and trained pilot. Along
with him there was an NCC ’I'het whom
taking lemons in 3 e Push
aircraft had hndgx‘?snd' umnedutdz_
after landing , it took off. While taking o
it turned to the left and collided with the
Cheetah Heli which had taken off
from the same air-strip, but from a different
airstrip. This has happend not because
of the taking off from the same place.
But we would not give any final judgement
in this matter. A Court of Inquiry has
Cavaes Jeadiog to the accident are ol going
causes to the accident are all goi
to be inquired into and after we get ﬁ
entire report, we will be able to fix the
A m The Pushpak aircraft

not ing any communication system
because it is a tra!nu' aircraft. Of c'zt.me,

the Cheetah helicopter had taken off from

a different strip and hence the accideat
took place. So, the accident took place
not because of any sechnical defects because
of pilot error or so. As things stand today,
it seems that there was some error on the
part of somebody and the accident had
taken place. But this is not a final judge-
ment. We can say, definitely who is
responsible and what is responsible only
after we get the report of the inquiry.
(Inserruptions). :

SHRI DHARAM BIR SINHA : One
question. He is oontradicting. (Iafer- .

ruptions).

MR. SPEAKER : No coatradiction.
(Interruptions). :

SHRI DHARAM BIR SINHA :
has given a contradictary statement.

He

He -
is muleading the House. The trol
Jook at ane airemrip, it has



son of the - aircraft control tower.
What is the Minister trying to do ?
Whom is he trying to hood ? (Inter
ruptions). o
SHRISHIVRAJ V. PATIL : To make
the record straight, I would like to say that
!heli!‘l:ﬂ.?l landed aIndimm;:.xudy
taken off. (Inierruptions.) It was a trainer
aircraft. (Impliw}}.

MR. SPEAKER : That might be one
kind of cxercise. (Interruptions).

SHRI SHI'VRA’] V. PATIL : Now,
it has to be established whether the pilot
has heeded to the instruction or not,
whether he has taken off’ on his own, or not,
all these things have to be established.
Whatever information is available with me,
it is before the House. Accidents to take
ml‘;d this accident has taken place.

the pilot has carried out the

information is available to me, I am putt-
ing before the House.

PROF. P. J. KURIEN (Mavelikara) :
First of all, I should thank the hon. Speaker
for having permitted this Calling Attention

there are other—I do not say more
important subjects—but important sub-
jects. The Minister was mentioning that
a discussion on Defence will affect the
morale of the defence services. But
whatever may be, now he has come out
with a statement—a statement anybody
can get from any newspaper. I want to
konow from him to specifically how it
happened that the Push aircraft was
allowed to take off when there was already
another aircraft in the vi,a-inilK.l There
will be a radar system in the Air Force
base, Patiala. They can inform the pilot
of the helicopter that the Pushpak aircraft
was taking off and warn the helicopter.
Secondly, there is a civilian aircraft
control system. What happened to that

ndian
skeleton in the COD cup | i
" MR. SPEAKER : You are going at a
tangent.

PROF. P. J. KURIEN : Sir, Minister
is not ing even . He has not re-

PROF. P. J. KURIEN : Let him go and
. Gandhi

this. Whose fault is it ? Was

edbeamﬂ:edeh;gonha Have
you ever thauﬁ com)| tion
you should give ? Iflo,wlpu?:th:
mﬁ.ﬁm? And also to the pilot of
the Force ? You are speaking of the
morale of the Air Force man. Specifically
e i, e b e
to compensate
the Air Force and also ' those who were
piloting the Pushpak aircraft? They are
also technical personnel. thw
tion are you going to give them ? t is

SHRI SHIVRAJ V. PATIL : There
are some questions which my |

Friend has put ? I do not know why he is
myhgthm.butlwuuldmtbe angry .

PROF. P. J. KURIEN : You are not
doing things properly.

SHRI SHIVRAJ V. PATIL : An
accident has taken place. ... - o
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SHRI Sgl V. PATIL :
explaining that. are two ai
off and it . Immediately
Ignding, it did not wait but again took
This is one tion which to be
in mind. is another airstri]
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did not operate ? How is it that coincidence
of two errors had occurred ? For that
you need not wait for any inquiry.

SHRIMATI PRAMILA DANDA-
VATE : The Primne Minister should be
here. (Inlerruptions).

PROF. P. J. KURIEN : Yes, the Prime
Minister should come here. The Prime
Minister should remove this Minister also.
He is not concerned about the death of
persons. I know that. You can simply
ask the officer incharge or the air base and
know how the radar system had failed.
Ifit did not fail at all, then what happened ?
Aoy layman can understand that. For
that no inquiry is required.

SHRI SHI V. PATIL : I have
tried to explain t the accident had
taken place because of the environment,
technical defect. . . . (Interrupiions)

PROF. P. J. KURIEN : Here is a
beiter answer. He should be made the

mqg:unmarmrﬁyﬁéxuwmr
Sebct It ‘means, tochnioal  defoct of
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SHRI V. PATIL : Sir, the

Prime Minister's Relief Fund is operated by

Prime Minister as Prime Minister
not as the Defence Minister.

§
E

notice of the that y is
23 concerned as the officers in the Air
Force are about the accidents. The re-
D ol th st that see neccsary to help
are necessary
those who have suffered in the accident and
their ta also. So, to call for the
report in the Parliament and to
discuss, I do not know how it is goi to
help us. lntheﬁ:wehmnot id such
reports on the of this House and I
think it would not be necessary to lay this
report on the Table of this House. But if
any assistance is to be given to those who
bave suffered, that is better done by those
people who are manning the Air Force
mwmm&d&n:“u;ms:’nm
complications orce. you
can rest amured that everything that is

5
E
s

' Calling Attention to ~ FEBRUARY 34, 1061 satter of

have told us whether she.

Urgent Publle 12

23:35 hrs, - mz, o
ANNOUNQEMENT PRESEN.
TATION OF THE GENERAL
: BUDGET :

. mgzm :h.Imuld like to

House that as is customary.
the House would adjourn for half-an~
bour at 4 30 p.M. today to rc-assemble at
i?-u-tfcr the presentation of the General

SHRI KRISHNA  GHANDRA
HALDER (Durgapur) : Sir, I have
given notice of an adjournement motion
regarding the [lailure of the Goveremnt
10 meet the demands of the workers of -
Bangalore based public sector under-

MR. SPEAKER: I have not allowd it.

x1+37 hra.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
i I ¥he 1o nnoynce. et Govemns
sion, Sir, I rise to announce that -
ment Business in this House during the
week commencing and March, 1981,
will consist of :—

(1) Considerarion of any item of
Business carried over from the

Order Paper of today.

(2) Discussion on the rRﬂ:ot!uﬁom

disapproval o ollow-

;Emdamnn and _passing of
Billsin replacement of them :—

) The Life Insurance Corpora-

@ ion (Ameadment) Ordiance,

1981.
(b) The %:::%IM Bonds

(3) General discussion on the General
Budget 1981-82.

SHRI INDRAJIT GUPTA (Batirhat):
Sir,nruding this Busincss for the next
week, I would plead zﬁh&?Gomm:;

W Mm
Sahi i e Doglaning pricrity shoud be
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FEBRUARY 28, 1961

1 ge s,

RATLWAY = BUDGET 198t-82—
. : ‘GENERAL

DISCUSSION ~Conid. .

" MR. SPRAKER : Now, we resume the

1 discussion on the Railway Budget.
m‘?uuhar to continue.

PROF. NARAIN CHAND PARA-
SHAR (Hamirpur) : Yesterday I talked
about the new concept of freight psycho-
S0, RKear Pandey, in bis Bget speech:

ri andey, in hi dget speech.
I also talked about the continuous decline
in the earnings of the Railways in the past
three years. But I am happy to note
that improvements have taken place recent-
ly. I would quote from thke FEconemic
Surpgy which says :

. .. Coal movement tv steel and cc-
.. ment plants declined during April to
" December, 1980. “This decline is
+ because in the context of limitations on
tatal coal loading, special cforts were
made to meet the priority requirement
of thermal power stations in the
.+ monsocon months. Movement to
‘ priority industries like steel and cement
was increased from August onwards
-+ synchronising with the improved power
* generation. From October 1980 on-
wards, overall coal loading went up
and coal loading to these key sectors
reaarded substantial increases compared
to the levels in the earlier months . . . ."”

]

.. Shri Kamalapati Tripathi did his best
_to tone up the working of the Railway's
and T am happy that Shri Kedar ey
is determined to take it up to new heights.
“The target for freight traffic in the Sixth
Five-Year Plan is 309 million tonnes.
I bope it would i i
not be out of place to mention that the
highest peak 30 far recorded in the Seventies
was 232 million tonnes and that
was in the year 1975-76. I hope, with
the constant watch and supervision of the
hon. Railway Minister, the freight earings
will inaelle.of;l;ehilm lwh for a nd:-l‘;d
restructurtng ilway finances,
unless this is done, nothing will be achieved.
The Railways, I must point out,
are aarrying & huge social burden : accord-
ing to the supplied by the Railway
Board, Rs. 66-76 crores are contributed
by the Railways as social burden for carry-
ing various low-freighted items and another
Rs, 27 crcres cn account of unecanamic
railway lines which are 132

.in  number, so, Rs. 93-76 crores
are the total burden on account of social

The Railway Convention
,in itswisdom, has given the
report that, unles there s a suphs’
glway B.udgetihunlul tll:lm is surplus in

r earnings, they could treat payment

of dividend to the General Rcv:uel as .
deferred dividend --so that the plmt_
would be for the future. is is
a very good idea.

I would request our Railway Minister
to see that a special fund for the new rail-
way lines is created. It should be dove-
tailed with the Development Fund which
also accounts for some of the unremunera-
tive activities of the Railways. The Rail-
ways are a commercial venture, but more
than that. they are a national under-
taking. All parts of the country have a
claim on this. In this regard I would
request the Railway Minister to reconsider
the point of cxemﬂtiom he has given.
He increased the freights. He has,
of course, given a very welcome suggestion
that six per cent concession will be given
on the freight on movement of to
the North-Eastern States siz Howrah.
This ig very good idea: But, for the rest
of the country, he has exempted only
three items. namely, salt, firewood and
charcoal. Thisis not sufficient. I would
suggest that he should take a hint from the
last Budget prasented by Shri Kamalapati
Tripathi where items like sugar, fo ,
pulses, kerosene, vanaspati and fertilisers
\Iﬂere omn'l?ted. In ad tion .t%lgthelnti

would also suggest that vegetal a
thi; like fruits which are ishable
lhﬁ:;l‘fd also be exempted. The Eﬁ'&m
like our State, Himachal and Jammu &
Kashmir are le—and fruit-
Mmt« and their economy would

hit hard unless these ememptions are
given...

MR. SPEAKER : Arrangements should
be made to transport them as quickly] as

possible.

s;{{l(l)r. II‘XARA[guh(mAND_ PARA-
: a iate your
suggostion, Sim there s be quick
movement of fruits, vegetables and other

things from one of the to an-
other. This is what the m%w
said —that he wanted to initiate a freight-
oriented a; in the Rai so that

trains move faster. In ition to
;o‘ﬂ.?} woulddt:ﬁeuut that some of the

areas country are suffering
from what one might say inaderuate
linkages. For example, he, talked of
tourism. I welcome his l\lggg"ﬁ:':;t
there should be a separate Di te
of Tourism in the Railway Board. Thisis
a good s tion. t tourism can-
nt;'t'zv:lop ﬁ places .which are of
tourist intercst are linked with the net work
of railways. In that context I would
suggest that at least there should be ome



Pradesh has :al Ilwettu tourist potential or
atleastan y good potent
and Kuh::{m I would request hon.
Minister to think over this.

ister recently
visited in the month of November . ..

PROF. N. G. RANGA (Guntur):
It is Gooddess Chamundi. ’

PROF. NARAIN CHAND PARA-
SHAR : Sir, if that Chamunda
is started from Pathankot to New Delhi
or Delhi, it will serve the purpose of these
arcas.

Secondly, there is no direct train to
Simla from the Sombay side. At pm;‘eg;
you arc running Ranchi Express wi
only duplicates the task of the Howrah
m. Howrah is one of the

trains and in same track you
have started the Ranchi and
have extended it upto igarh. ¥
not extend it upto Kalka ? have been

'ﬂmﬂ,‘"m’ the Railway Board. Sir,
the entire rake goes to Kalka for cleaning,
s e 2 ey
ut on

Chandigarh ? This is a point which the
Railway Board should consider. They
mlos%::neymﬂﬂ: If the train can
emanate Kalka, it can render a better

to Dehra Dun which will be weful
mli? t eﬂl:e tgqhudqtu
) igarh is going to -

of the Western Command.

ters
This line will then connect all the military
cantonments in that area and it wil' pro-

and ultimately Patna.
Though the surveys in Bihar are also taken
up for consideration, I would plead, asa-
era cue.thlta!!th:;‘nby "E“ﬁd
is predecessors — either i L. N.
Mishra during his regime as Railwa
Minister and started by Shri Kamalapati
Triplthimlllnr.gaulmd bytbejntl:u
Party government simply because ey
5
T woud plead t nlwulzlﬂnlm up for
construction so that the areas of
the country including Himachal Pradesh
and Uttar ;

£

T would also plead for a special
ot e P vl

unfortunately, has not talked of the
which

been shelved, it should be revived and
planning should be done in such a way
thatthgm-hm.ddbeunprwtmmtorrio-
rity given to items which are needed from
g:ﬁstm;nd taﬁe&urﬁ?m
suggest

Minister has been good enough to ear.
marked 7.5% of the funds in the Bixth
ﬁw?mﬁ.nfwuwnihn lines, In
glleenrluﬂan!,lp,mthed‘;cmdmn
abowt 18,59 T the Fourth and ‘e
al 12.5%,

l’iﬂhHuns?&Wu4 cent



23 Railway Budget,

[Pro". Nariin Chand Parashar]

Sir, there are very important sugges-
tions which the Railway Mirister has
- considered but the most important sugges-
tion is how to tone up the efficiency and
operational aspects. During the last five
years I find {rom the records that the
operating ralio  has been deteriorating.
It has touched 9o per cent. The operat-
ing ratio can be defined as the ratio of the
earnings to the total expenses of the under-
taking. It has from 82 deteriorated to 9o
which means there is additional expendi-
ture on staff. At the moment 55 per cent
of the railway revenue are spent on stafl
and staff wellare, 20 per cent on fuel and
only a very limited portion of the railways
revenue is left for the benefit of the country,
As such, the railway has to look forward
to the general revnues and the Planning
Comunission for additional (unds. When
the railways are a commercial undertaking
why do they not contribute out of their
own earnings to the general development
of the country. So, I plead with the hon.
Minister to create sufficient funds to under-
take some important activities like new
railway lines, improvement of railway
stations, traffic facilities to passengers and
other t iii.gs.

Sir, there are a few things which make
up the memory whenever the Railway
Budget is passed and then for one whole
year we forget everything about it. Sir,
we have to suffer at the hands of the Nor-
thern Railway because their recruiting
agency, namely, Northern Railway Public
Service Commission is having 1ts headquar-
ters at Allahabad. We had been making
strong demands in the Fifth Lok Sabha
that this office should be shifted to Delhi
or a sub-office be opened at Chandigarh or
Jullundur so that the North Western States
are given their due. Today it is not
possible for a poor man from Himachal
Pradesh or Jammu and Kashmir to appear
for an interview for the post of a clerk at
Allahabad. So, Sir, yesterday I suppor-
ted the plea for re-organisation of the
Railway zones. I would repeat my sugges-
tion todav that a North Western Railway
should be created immediately by re-
organising the North and Western Rail-
ways $0 that people of the North Western

tates can get the full benefit of railways.

My last submis ion is to the hon.
Railway Minister, hri Pandey, At the
moment the nation looks up to him to make
the railw,ys the sinews of the nation in its
march towards progress. Opposition
parties with their black-mailing tactics are
determined to create blockades in your
way. They are rcady to launch ‘Rasta
Roko’ and ‘Train Roko’ programmes.
I would 1equest the hon. Minister to take
the natiim on th march for progress
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under the leadership of Shrimati Indira
Gandhi and make the railways an agent
and symbol of national economy and
national integration.

SHRI GULSHER AHMED (Satna)
Mr. Speaker, I admire the Minister for
Railways for making som very good
administrative and innovating changes in
the working of the railways. The first
important change or innovation that he
had made is that he has segre gated modern
wagons fitted with roller-bearings and
central buffer couplers to the operation
of express stream of freight traffic.

Another important change that the hon.
Railway Minister has made in the working
of the Railways is that he has increased
the use of electric and diescl engincs in
certain sections. The first one isin regard
to Open box wagons for coal, steel, cenent
materials and export-ore : and the second
is in regard to the covered wagons for
foodgrains and fertilizers. These changes
have made the Railways to transport zdded
traffic much more efficiently.

12.06 hrs.

[Mr. DEepurY-SPEAKER in the Chair).

The third important change that the
hon. Railwaivs Minister Las intocucd
in the working of the Railways is that he
has replaced the steam engines by diesel
and clectric engines. The result has been
that nearly 500 steam engines have become
surplus. In this process coal l:as also been
saved by the Railways. That coal can also
now be utilised by industries.

Another very tangible change that the
hon. Minister hasintroduced is in regard to
the running of single destination trains with
the same locomotive eliminating deten-
tion and stay in intermediate terminals
thus ensuring considerable improvement
in rolling stock and also saving time.

The hon. Minister has said that metre
gauge can be made to work much mcre cffi-
ciently if alittle improvement can be made.
He quoted the example of some forcign
countries. He has said that in some of
the foreign countries the metre gauge en-
gines are running at a speed of 150 K.M.
and with a little adjustment much im-
provement can be done in the metre
gauge system. For that the Minister
has made a proposal for conversion of
metre gauge lines into broad gauge lincs.
Some kind of provision has also been
made in the Budget. Now, ir, I cannot
understand  why you should go on

changing metre gauge into broad gauge.
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PROF. N. G. RANGA Only in some
areas.

SHRI GULSHER AHMED : May
be only in some areas. Prof. Dandavate
has stated while speaking on the Railway
Budget that a lot of pilferage takes place
in transhipment. I would like to make
a suggestion in this connection and I re-
quest the hon. Minister to examine it.
I request him to send some officers of the
Railway Ministry to some of the European
countries to see the working of the railways
there. In the European countries they
have got a system of only changing the
wheels. They do not change the entire
railway traction fromx metre gauge into
broed gauge. They only change the
wheels. I was travelling from Moscow
to Bulgaria. [ saw what they were
doing. They were changing the wheels
of m tre gauge trains into broad gauge;
they were also changing the wheels of
broad guage trains into metre gauge.
In one hour or so they were able to do this
work. We can also think of some such
device or some such technique, because,
that will save a lot of money. This is
better than changing the entire railway
traciion [rom metre gouge inic  broad
gauge. This is my respectiul suggestion
and I request the hon. Minister to send a
team ol his cficers from the Railway
Board ‘o some of thesc European coun-
tries to study this system. The same
system can be introduced in our country
with advantage if it is fcund to be eco-
nomical and teasible instead of resorting
o conversion of the entire railway systen
from metre gauge lines into broad gauge
lines. He has proposed to spend a lot
of money on this.

Then another significant thiug he has
stated in his budget spcech is that the
Research, Design and Standards Orga-
nisation ol the Railways have made
some discoveries about the meter gauge
standard. There was some internaticnal
conference where some kind ol design of
the track had been proposed by owr ev-
perts and scientists and it had been accepted
by other countries. [Ii that is the posi-
tion, then I di» not think that there is any
necessity ol converting the meter gauge
into broad gauge.

Now, I want to make a strong plea to
the Minister in regard to the construction
of a new railway line in my constituency.
I come fromn an area which is a backward
area. Previously it was called as Part
‘C’ State, known as Vindhya Pradesh.
You will be surprised that when Vindhya
Pradesh was called Part ‘C’ State, its
capital city, Rewa, was not connected
by the railways with other important places.
At that time I had made a very strcng
R&ca. when Mr. Shastri was the Failway

inisler, for construction of a n w railway
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line from Satna to Rewa. The then
Railway Minister had agreed to my
proposal and afterwards a survey was
conducted. But when Vindhya Pradesh
was merged with Madhya Pradesh in
1957, this proposal was abandoned.
Since then nothing has happ ned in this
area in the matter of railway line cons-
truction. I lave gone through the
present Railway  Budget proposal.
There has been no mention about my
constituency. When  the  merg v of
Virdhya Pradesh with Madhya Pra-
desh took place, this proposal for
construction of a new railway line betwee n
Satna and Rewa was shelved. In the
last year’s budget there was some mention
about a new railway line constructi n
[rom Lalitpur to Chhatarpur, Panna,
Satna, Rewa, Sidhi and Singrauli where
we have got a lot of coal. Now, in this
budget I do not find the name of any of
these places for railway line constiuct’'cn.
It is neither in the survey scheme nor in
the list of construction c¢f new railway
lines which is gaing to be taken up in the
Sixth Plan. T would like the hon, Mi-
nister kindly to enlighten us as to  what
happf-ncd to the survey corducted in this
area. I do not know whether it is stjll
being surveyed or a Iresh survey is yet
to be conducted between  Lalitjuwr and
Singrauli and frem Singraulito Kf\ajumho
and then to Banda. Khajurahois a place
of historical importance. There “is a
suggestion from a lady hon. Member
here that Khajuraho and Banda should
also have a ncw railway line connccting
Singrauli. I am pleading for a new
railway line and I hope you will have a
survey conducted in this arca.

Another point ‘s about the late run-
n‘ng ol tra‘ns. Many of the hon. Meni-
bers of thic House w'll be hav'ng th's
po'nt to Li'ng to the mnotice of the hon.
Minister. Now the late running c¢f trains
has become chronic and we are all affected
and the general public is suffering from
th's. Th's point was also highlighted
during the last year’s debate. Now, tle
position is such that within one yvair, a
number of «rans are running frcm 8 10 10
hours behind schedule and sometimes
thc Ma‘l and Expr ss trains are running
12 hours beh’'nd schcaule. When we
ask the railway oauthorities the reascn
for the inord nate delay in the runn'ng
of trans. they simply say that chain
pulling 1s going on all over the places
and therefore the trains are running late.
I understand that pulling of the cha'n
can be stopped if some k nd of device is
invented. have been told that in the
Western  Railway, in some trains,
alarm chain is fitted in the latrine and
if some passenger want to siop the train,
he has 1o go to the latrine and the mo-
ment he pulls the chain, the door of the
latrin 15 automatically clored and with
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[ hri Gulsher Ahmed]

some instrument only the latrine doors
can be opened. I feel that this device
may be introduced in all the passenger
trains where the incidents of chain pulling
are abnormal. I have been told that
system is prevalent on some lines in
the Western Railwavs. T do not know
how far it is true. If it is trye that such
a system is prevalent in some parts of
the Railways, why not introduce it every-
where ? The moment the passengers
know that we are Members of Pailiament,
they start talking all kinds of nonsense.
This is because every train is late. Tlus
has become a nuisance now. Just for the
sake of a very small distance, even a
furlong, the people pull the chain. And
ifitis a big city and the train is passing
through it, the train is stopped  at various
points by pullirg the chain. For God’s
sake, save us from this rture and
agony from which we suffer while travel-
ling b trains.

Another complaint that I have to make
is with regard to the condition of the
latrines in the first class compartments.
There are no wurrors, No fittings are
there, where we can put our soap, brush
etc. Particularly in the train by which
T travel, Kutab Exp ,froin Nizamuddin
to Satna, I have found that sometimes
the bathroom or the latrine water is
leaking and it is impossible to use that.

ame 18 the cas . I am told. in respect of
the Jhelum and Punjab Express train s.
When you are doing to raise the fare,
you must give due consideration to these
small ameniti  that yeu can provide in
thesc compartments.

Then, the food that we get during the
railway journey leav  much to be desired.
I do not know how the foreigners react
when they travel 5y our trains. We
get puris cooked ecight hours earlier and
in very dirty pots: the vegetables and dal
al) cold; and you cannot eat the chapatis
that are given. Even if you travel in an
airconditioned compartment. vou get the
worst kind of {rod and nobody-likes to
ecat.  When  vou are charging about
Rs. 200for a ditance from here to  atna

cannot gite me a god break-fast
ard go d food. Then, thereis n> dinirg
car. T think, th's is the feeling «f most
of the members heie that i+ the 1 ng-
distance and fast trairs, dining car must

be provided.

I have got a great preblem in my
parliamentary constituency. My coustiti~
ency consists 07 s’x assembly constituencies
of atna and two as emlly co st tuencies
o' Jabalpur and that area is kuown as
Murwara. We have two cement factories

-and 200 lime kilns in that area. That
arca in Madhya Pradesh has got all kinds
-of valuable mineral ; it has got the largest

FEBRUARY 28, 1981 1981-82 28

mineral wealth, but there is no railway

line. The result is that only lime stone

is being exploited. As I said, we have

two cement factories and a number of

lime kilns, but other minerals like ochre
are lying there unexploited. I think,

we have got the largest minerals in that

area, but we have no railway lines.

There is one railway station called

Roopaund between Katni and Bilaspur.

I have been told that near that railway

station, there are a number of valuable

minerals, but because there are no railway

facilities, no yards, although people know

that valuable minerals exist there, they

cannot cxploit them and invest money

for that purpose. A number of industries
can be started there based on these mine-

rals. We have the best quality lime in

that zrea and in such a large quantity
that it can be exploited for ycars to come.

It can bring in crores of rupees; but

because of lack of railway facilities, these

minerals are not being mined. I would

request hon. Minister to pay special

attention to that area.

The extension and expansion of Satna
R.S. is very important. ometimes it
happens that at one time 3 trains come.
But only one train can stop at the Plat-
form. %'hc other trains have to wait at
the sidings. 1t takes half-an-hour for the
next train to come to the platform. For
the last 24 vyears, all of us. including
MPs., Ministers and peakers have been
writing to the Railway Ministry saying:
“There is no convenient connection
between north of Bhopal and Bhopal.
To solve this problem. one bogic in the,
Kashi-Bombay Express should be pro-
vided.” But we have bcen told every
time that it is not possible. I cannot
understand this. an we nothave one
bogie, half I Class and half II Class.
We hav  been demandirg this for’
the last 30 years. I. as speaker of"
Madhya Pradesh Assembly. has written
for a number of vears. till it has not
been done. Tt is easy for me to come
from atna to Declhi direct. but not
so for going fr m Satna to Bhopal.
1 have to go to Bhopal because it is the
capital. For journey between Satna
and Delhi, T take 12 hours. I start at
night, and come here in the morning.
There is no change anywhere in between.
(Interruptions) 1 think the Minister will
have mercy on me. 1 am 60 years’ old.
This is a genuine demand.

I want a fast train between Banaras
and Ujjain; and 1 have written a letter
to the Minister to this effect. Thee
were two religious places. The god is
the same. This train should run from"
Kashi to Allahabad, atna, Katni, Jabal-
pur, Itarsi, Bhopal and Ujjain. The Mi-
nister has said, ‘It is not possible.” If that”
is not possible, an extra bogie, with half
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I class and half IT Class herths should
be provided in the Kashi-Bombay Express.
That will serve our purpose.  Otherwise
we are put to a lot of inconvenience.
People from Chattarpur, Panna, Sidhi
and Rewa districts — MILAs.,
Ministers and MPs and the pu lic—have
to travel to Bhopal from Satna. Unfor-
tunately in the Kashi-Bomba - Express,
‘there is only one bogie of First Class.
Tt is very difficult to get any kind of acco-
mmodation in first class. So. I request
the hon. Minister to solve this problem
of ours. He should attach one hogie in
the Kashi-Bombay Express.

MR. DEPUTY-SPEAKER : 46 minutes
‘have been allotted to CPM. There are
gnames. I now call Mr. Basudeb Acharia.

SHRI BASUDEB ACHARIA
(Bankura) While the  Minister for
‘Railways was  presenting the Budget,
Y was listening with hard attention to find
out whether he mentions the number of
persons killed in accidents during 1980-81,
more particularly about those killed after
he assumed the charge in November
1980, whether he has any word of remorse
or regret for those who were killed. whether
he has any words of condolence—even
though hypocritical—for members of the
bereaved families. I found none. He
had mentioned nothing about the accidents
at all. He also did not have anv word of
appreciation for the Railways workers
including trolley-men and gangmen, due
to whose vigilance and devoted working,
many of the accidents could be saved.
Ithas led me to a serious cloubt as to whether
there is something called heart, function-
ing within the body of our Railway Minister
and if at all it is there how it could be
immune from feelings.

Even in his statement which the Rail-
way Minister made in the House on 17th
February last, he did not express a word
of condolence for those persons killed in
accidents. The Minister stated in his
speech that with the administrative and
innovative steps taken three months back,
the railway operation is now back on the
rails. What are the facts? If you see
the figures of accidents you will find that
in the vyear 1971-72, there were 4918
accidents ; in the year 1979-80, there were
12189 accidents and in the Year 1952-53,

‘there were 12783 accidents. Even compared
in the background of the incidence per
million train kilometres, the figures of
1970-71 was only 10° 5 which has risen to
24-27 in 1979-80. It means that the
railways have been operating in reverse

, asfarasthe accidents are concerned.

ence it would, in the fitness of things,
only be proper to rename the Ministry
as the Minstry of Accidents and Derail-
aments.

r
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The Minister has very kindly apprised
the House of some details of the measures
he has taken for so-called improvement
in operational efficiency on pages 3 & 4
of his speech. The most important ques-
tion is have the Ministry discussed these
measures with the staff concerned?  Did
they taken into account the question
whether such changes would increase safety
hazards for the travelling public? .This
is preciscly the point that has been raised
by the All India Loco Running Staff
Association. The points raised by them
are as rollows :—

1. The authorities have dispensed
with the Train Examiners’ certificate
about vacnum which was given in Mechnical
V form as a result neither the Driver nor the
Guard knows whether the vacuum brake
would properly opcrate or not.

2. The authoritis have dispensed
with the elementary precaution of adequate
brake-power which is cent per cent for
coaching trains and 85 per cent for goods
trains. Without this adequate brake power
it is not possible for any one to control
the hurtling mass of loads they haul.
Naturally the failure to stop the train
within adequate distance is blamed as
“Human Failure’ though in reality it
should be termed as brake-failure or
mechanical failure.

3. The third pointis about ‘Jumbos.”
For running these Jjumbos the Minister
has admitted that intermediate wagon
examination points have been abolished.
But the records show that at least 7 per
cent of wagons are over-aged and more
than 2? per cent of wagons are kept in
use although they are overdue periodical
overhaul. Even the Prime Minister the
other dav had complained that as against
normal sickness of wagons in line which
was cearlier 4 per cent or below has increas-
ed to nearly 5 per cent.

All these ncasurcs have been proved to
be safety hazard in the Railways. Much
has been talked about workers’ participation
in the management. As far as the Railways
are concerned, they give wide publicity
while setting up corporate enterprise group
for ideal measures and for wor ers’ parti-
cipation. Have the Railway Ministry
discussed these changes with C.E.G. and
obtained approval from the organised
labour? Do they think that they can
impose unilateral changes without the
consent and active cooperation of the
Railway workers. Both these accidents
and loco-men  struggle are interlinked.
There was a great demand in this House
for a scprate debate on this subject. The
Minister has no objection and that is on
record. I again demand that there should
be a separate debate on the Railway
accidents because 1 have lot of material
with me.
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T live in a place where there * automatic
signalling. I am told that when a wagon
gets delinked, from the main train, the
signal will show green and on this score
alone there have been many accidents,
specially in the Chandil section in South-
Eastern region. There have been comp-
plaints about deplovment of untrained
reserved personnel due to which in  the
Sealdah Division alone there were five
accidents and in the North-Eastern
Railway there were two accidents. So,
T once again demand that there should be
a special debate on Railwav accidents.
(Interruptions)

THE MI ISTER OF RAILWAYS
(SHRI KEDAR PANDAY) : You have
ot this spl ndid opportunity. You can
talk about Railway accidents also. You
can take this opportunity and speak at
this time itself.

SHRI B UDEB ACHARYA
No, A special debate should be arranged.

SHRI KEDAR PANDAY : You have
got the opportunity now.

AN HON. MEMBER : There are so
many points besides accidents. We want
a good discu ion on accidents only.

SHRI BASUDEB ACHARYA : Let
us come to the Plan outlay. The Minister
has inf.rmed us that the Plan outlay for
the Railways in this Sixth Five Year Plan
for 1980-85 is Rs. 5.100 crores. Really
this i1s a substantial step up over the
outlay of Rs. 3,400 crores indicated for
the now dcfunct 1978-83 plan. This
has been placed in a manner to earn appre-
ciation but what is the naked truth ?
Only a fortuight back in the Consultative
Committee meeting the Minister informed
us that the Working Group of Railways
has esumated that a sum of Rs. 11,817
is the need-based requirement of the Rail-
wa and because the Planning Commission
has allotted only Rs. 5,100 crores the re-
habilitation  programme of coaches etc.
would have to be substantially pruned.
It means more use of over-aged wagons
and rolling stock, possibly more accidents.
Even in the Economic  urvey last year it was
pointed out that lack of expansion of Rail-
ways is causing erious bottlenecks in
creating a proper infrastructure for ex-

sion of the econ my. The ational
ransport Policy  rumittee also recom-
mended and we also feel that transport
dev lopment  should be given  better
attention than it has receiveed so far.
It, however, recommended and we also
recommended, increased use of clectricity
in the field of power which is particulary
suitable r Railways. The proposed mode
of tranyport  will continue to be real and
night. The Plan outlay does not there fore
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reflect these ideas. They are unable
even to allot 50% of the need-based re-
quirement for the railways. The Minister
claims that an appreciable dent will be
made. However, 1980-85 has been called.
‘rehabilitation’ plan. Let us consider the
fiasco of the planning. The sixth plan
anticipates that by 1984-85 about 319
million tonnes of freight will be offered
to the railways. We were told in the last
consultative committec meeting that it
would require 100,000 wagons more to
meetit. Butwith theplan allocation having
been pruned down, the railways can move
only about 255 to 260 million tonnes of
frcight-earning traffic by 1984-85. This
is the fiasco of the planning.

The Economic  Survev presented  this
year also hits out at the railway’s inability
to handle the freight that is offered to
them. On page 16 it says :

“The ability of railways to carry a
substantially expanded volume of
freight in the coming years will be
crucial for medium-term economic
performance.”

On page 13, it says : “The performance
of the railways continued to present serious
problemsin 1980-81.”

Now let us examine the budget propo als
of our Railways Minister. There is a
proposal for a total increase of rail tariff
to the extent of Rs. 35626 crores. This
is the third increase in a row. Only last
year there was an increase of Rs. 204 24
crores. La t year we were told that the
proposed increase was  pending the
decision on the reommendations of the
Railway Tariff Enquiry Committee. Now
after a heavier dose of increase, again we
are told that this is an ad hve increase.
It is, therefore, natural to conclude that
there is going to be further increase in the
railway tariff in the near future. This
increase in railway tariff is going to act as
a double-edged sword as far as the common
man is concerned. This, time even things
of daily necessities like sugar, pulses,
kerosene, edible oil etc. which are always
kept out of the purview of such increases
have not been spared. The multiple push
to an already high inflationary trend of
our economy as a result of this increase
on railway freight cannot now be denied
any longer. Perhaps the sole exception
is another gentlemen, i.e. the Chairman
of the Railway Board who described in
his press conference that this is minimal
increase. The net result of the rise in
prices would affect both the working
cl and the peasantry. For the workers,
there will be a sharp fall in real wages
as their DA ncutralisation has been pegged
at Rs. 1-30 P. per point in most of the
industries. For the peasantry, it would
entircly wipe out the imea gec grains which

they sccured during last year after a lot
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of bloodshed and travail. This is what
would happen after increase in freight
charges.

There is a 3009, increase in reservation
charges for sitting accommodation and
700% increase for sleeper accommodation
for second class travellers.

But for all other classes, the increase is
only hundred per cent. :Similarly, for
supplcmcma?r charges for super fast
trains while for all other classes the rise
is hundred per cent, for second class sleeper
it is 200 per cent. Is this the rclief given
to the poor ? The Minister should know
that due to this increase, a person travelling
by Jammu Tawi— Madras Janata Express
will have to pay Rs. 2/- more than a person
travelling by Tamil Nadu Express. The
time taken by Jammu Tawi-Madras
Express is 54 hours 30 minutes while it
is 30 hours 15 minutes by Tamil Nadu
Express. Thefare to be charged by. ]ammu
Tawi-Madras Express is Rs. 106-35
while it is Rs. 104-35 by Tamil Nadu
Express. So, I oppose this proposal for
raising the fare.

Let us come to question of labour re-
lations. The Minister has said that
labour relations are cordial. But the
fact is that there have been numerous
demonstrations near the Boat Club one of
which Shri Pandey himself has attended.
Even two days back, there was demons-
tration by Station Masters® Association
who had burnt their misfit uniforms and
announced a programme of agitation
from some time in April. The Ministerial
Stafl Association had submitted a memo-
randum to the Speaker. There had been
a bare chest demonstration by loco mecha-
nical staff. There had been a work to
rulé_ movement by the carriage and wagon
start.

What has happended to the loco running
staff ? In August, 1973 the Government
was forced to come into an agreement
for reducing maximum duty at a stretch
to 10 hours. Efforts were made to sabotage
this agrecment because of which they had
to go on strike again in December, 1973.
It was announced in this House that it
would be implemented with three or four
vears. Till March, 1979 it was not imple-
mented. In the face of amother agitation,
the Chairman, Railway Board, agreed
to implement the same. But as soon as
the new Chirman assumed authority in
Railway Board, earlier agrecments etc.
were thrown to the winds and the staff was
ordered to work for more than 10 hours,
anyone who refused was vic
A’policy of provoking the staff to unleash a
war of attrition was adopted. The usual
Loco Running Staff Grievance Committee
was made infructuous. No meeting was
called despite requests. Neither the Railway
Minister nor the Chairman, Railway
Board met them to solve the issues. On
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the other hand, they continued to victi-
mise anyone who protested while resorting
to unfair labour practice of paying so
more even over and above the rules in
order to divide them. Even when the work-
ers protested against molestation and
rape of their womenfolk, they were
victimised. As their appeals went un-
heaeded and their efforts to meet the Minis-
ter or the Chairman were unsuccessful,
they had to resort to a protest agitation.
How did the o1 thorities behave ? T have
received a telegram from Andal yesterday
and I quote :

“S.S. Singh of Andal and JC Bhowmick
of Asansol victimised. Ioco running
staff were stabbed and beaten by
goondas on 23rd and 21st Feb. 1981.
Railway authorities provocating goon-
das to disrupt law and order and
create terror in railway colonies.
Immediate intervention solicited.”

One thousand workers have been re-

moved, dismissed, compulsorily retired
from service without enquiry and without
an opportunity of self-defence. Many of
the victimised loco-running staffhave been
evicted from their quarters forcibly
by the police. Many leaders, including
the Secretary-General of AIREC, Comrade
N.S. Bhangoo, have been served with
panel transfer orders. At least more than
15 railway workers in various other cata-
gories have been summarily dismissed,
becausee their fathers have joined the
struggle at the call of the All India Loco
Running Staff Association.

MR. DEPUTY-SPEAKER : If you
take more time, other members in your
party will not get an opportunity. There
are two more members wanting to speak
from your party.

SHRI BASUDEB ACHARYA :
Now, I come to thc canteen employees.
They won a case in the Calcutta High
Court more than saven years ago and the
Government was directcd to treat them as
Railway empoyees. The Govern-
ment want in appeal to the full
bench of the High Court and lost the appeal.
Then they went to the Supreme Court,
where also they lost. The Supreme Court
ordered them to.treat them as railway em-
ployees. Yet, this has not been implemented
up till now. This is the attitude of the Rail-
way Ministry and the thoroughly ineffici-
ent bureaucratic white elephant that is,
Railway Board.

SHRI SAMAR MUKHERJEE :
(Howrah) : The hon. Minister must
take note of this. The Supreme Court
also recommended it.

PROF. N.G. RANGA (Gentur) : He
has taken not of it.

SHRI SAMAR MUKHE :
It is a long pending case. I have rwcd it
several times. S
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SHRI BASUDEB ACHARIA: Let the
Government read the writing on the wall.
Repression can never foster cordial relations.
Efhiciency cannot be achieved only through
the rod. The negate earlier agreements
or to deny an opportunity of mutual dis-
cussion cuts at the root of collective bar-
gaining  and steps the healthy growth
of trade union movement. As the agita-
tion has been withdrawn, I would request
the hon. Minister to invite them for talks,
sit with them for a discussion and settle the
dispute.

MR. DEPUTY.SPEAKER : 1
would like to inform the House that from
the ruling party 35 Members have given
their names to participate in the Railway
Budget. From the other parties also more
than one Member has given the name.
Since this is a discussion on the Railway
Ministry, naturally, every hon. Member
would like to place before the House
the problems of his constituency.

SHRI RAMAVATAR SHASTRI :
From my party only my name has been
given.

MR. DEPUTY-SPEAKER : There-
fore, I would request hon. Members from
the ruling party not to take more than 10

utes. Let the Members from the
opposition also so distribute the time allotted
to their tive parties equally among
thedr own Members. In that case, no
Member can say that he was not given
an opportunity. If Members take more
time and some are deprived of an oppor-
tunity, it is not our mistake ; it is their own
mistake.

SHRI K. T. KOSALRAM (Tiru-
chendur) : Mr Deputy-Speaker, f‘ust
now you are introducing this policy.
Can you give me atleast 13 minutes ?

) foewew wg () :ww
&8 15 fime w1 ey Gfwg

MR. DEPUTY-SPEAKER Not
less than ten minutes.

@t fom ™ () : @ 9o
@y frww S2w ¥ A &G, @ e W
e afww

SHRI K. T. KOSALRAM : Da
before yesterday I was hearing the lpux.{
of Prof. Madhu Dandavate, when he took
cedit for presenting surplus  budgets
conserutively for  threc years. But I
would say that they were not based on
sound economic railway management ;
were mere jl:ﬁlay of statistics,. He
th(:\h:‘;hl t hmuld build up

party in that way wi t resorting to
waxation, which is unpopular. But the
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result was an utter failure. On the other
hand, my hon. friend, Shri Pandey has
come out with a taxation proposal of the
order of Rs. 384 crores. But he has
included a number of new projects and
conversion of some lines.

My friend, Mr. Dandavate simply
announced the survey and re-survey.
That is the difference between Pandayji
and Mr. Dandavate. This is a fact.
Can Mr. Dandavate say how many new
lines have been taken up? He simply
ordered the survey. That is one thing.

Mr. Dandavate talks about social
burdens. I know that the railways have
several lakhs of gangmen for maintenance
of the track. But I do know that resort-
ing to mechanisation is in the interests of
lakhs of gangmen. I would state repeated-
ly that 60 per cent of the railway earnings
goes towards staff salaries and another
23 per cent of the money towards the fuel
cost. Every rise in the dearness allowance
and every increase in the international
oil price brings grief to the railways.

12.54 hrs
[Mr. SPEAReR in the Chair]

The Railway Minister wants to open
up the backward area with new railway
lines, for which he is raising resources
to the extent of Rs. 356.25 crores through
increase of fares and freight. We should
commend his bold efforts.

Now, I come to matters con
Tamil Nadu. I am glad that m
Panditji is here now. In the year 1968
the s for Karur-Dindigul-Tuticorin/
Tirunelveli line had been  completed.
Then, my friend, the present Finance
Minister, Mr. Venkataraman, and I met
Mr. Madhu Dandavate when he was the
Railway Minister and said, ‘Everything
is ready. Now you should take it up’.
Then he ordered a re-survey. This re-
survey, I must be very thankful to him,
was completed within six months. Last
year the Railway Ministry recommended
it to the Planning Commission. If you
want, I can read it, but as the time is limited
I will not read. Now, Panditji is here.
We told him that the Railway Ministry
had categorically recommended to the
Planning Commission that this should be
included. But in the Budget it had not
been included. And Panditji categori-
cally told us that it would be considered
favourably and he assured us that it would
be taken up soon. So much so, when
Mr. Panday was reading the Budget, I was
shocked and surprised, how it could have
been excluded in this Budget, Immediately
after that, we met our Prime Minister,
She patiently heard us. I read every-
thing—Panditji’s  assurance and all that.
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Madam said, ‘Don’t bother about it’. I
am very grateful to Panditji for his assur-
ance that it would be taken up, for which
not only I but the entire Tamil Nadu is
very thankful to him because after In-
dependence, no metre guage has been
converted into broad guage in Tamil
Nadu. That is the actual thing, so much
8o, it is for the first time you are taking
up conversion of this line into broad guage.

There is another grievance against
the Railway Minister, Mr. Pandey. The
other day, Mr. Jaffer Sharief telephoned
to me—he is not here now—that there
was a strike in the Madurai Division.
He met me and said, ‘Mr. Kosalram,
you go and convince them. I am going
to get this Madurai-Nagarcoil new line
included in this Division’. So, categori-
cally in the presence of the then General
Manager of Southern Railway he wrote
this in his own handwriting. I went
there. I telephoned to Panditji informing
him of the position. Panditji gave a
trunk call from Delhi to Tenkasi. I was
told that it would be favourably considered.
Definite promise had been given by Shri
Jaffer Shariff and Panditji for inclusion of
new line between Nagercoil and Tirunel-
veli in Madurai Division. Then I went
and convinced the striking employees
to call off the strike. Immediately the
strike was withdrawn.

Unfortunately, fifteen days back, I saw
in the papers that Pandayji had written
that this line will be included in Trivan-

drum Division and not in Madurai Division.

Ministers may come and ministers may
go. But if a definite assurance given is
not implemented, what will people think?
1t has published in the press. Now
aan I face the people? What will people
think of Pandayji?

I would refer to Rapid Transit System
at Madras. The office created for this
mjcct has been in existence for 10 years,

ny surveys have been conducted for
the past 10 years, For instance, the
Coovum river flowing around the city of
Madras can be conveniently used for
having a circular railway, naturally after

ing the river and desilting it. This
oftice has been ordered to be closed now.
I demand that this office should be allowed
to function and this scheme should be
taken up for execution.

The hon. Minister Shri Panday and
Shri R. Venkataraman have told me that
this office will continue. If it is closed
down all of a sudden what would people
think of you? Kindly consider this point.

For ages I have been demanding that
Arumuganeri Railway station should have
covered platforms, so that the salt produced
here is stacked here safely and it should
not get iled because of rains. Arumu-
ganeri alone produces 10%o0f the total

from the President

salt production in the country. I hail
from Arumuganeri. Chemical and salt
industries are there. But there is no cover-
age at the railway station. Since my birth
it is continuing in the old state. So, proper
improvements should be brought in over
there.

According to the Railway Minjstry Report,
in the country broadgauge forms only
519% of the total route kilometre and Me-
tregauge 429%o0f the total while broadgauge
accounts for 86.6 per cent of the freight
tonne kilometres and about 77 .5 per cent
of the passenger kilometres, metregauge
accounts for only 13.3 per cent of freight
tonne kilometres and 21.8 per cent of pas-
senger kilometres. Naturally, there will be
a demand for conversion of MG into BG.
I am sure that the hon. Minister will bear
this in mind while replying to the debate.

13 hrs.

Salt is one of the major essential co-
mmodities. One or two years before,
only the licensed salt factories were allotted
‘C'  category. After my efforts—I have
been to jail and I am a Salt Satyagrahi—
unlicensed salt factories also have been
allotted ‘C’ category. In Tuticorin, for
example, the licensed salt factories produce
about 4 lakh tonne and the unlicenced salt
factories are producting about 12 lakh
tonnes. The industry Department had
rewmmended to the Railways that the
unlicensed salt factories should also be
included in ‘C’ category. You have
included it in ‘C’ category. But the number
of wagons allotted is the same for 4 lakh
tonnes and now for 16 lakh tonnes. For
example, if it was 100 or 1000 wagons for
4 lakh tonnes, the same number of wagons
are being allotted now for 16 lakh tonnes.
I would request the hon. Minister to
increase the number of wagons accordi g
to the quantity of salt produced. In my

t of the country, salt is being sold at

8. 5 for 100 kg. whereas in the north-
castern parts, in Assam and in other areas,
salt is being sold at Rs. 5 per kg. It is
because of the scarcity of w: . So,
kindly increase the number of wagons

Ig-oI hrs.
MESSAGE FROM THE PRESIDEN1

MR. SPEAKER : I have to inform
the House that I have received the follow-
ing message dated the 26th February, 198t
from the President :

“I have received with great satisfaction

e expression of thanks by the Members
of the Lok Sabha for the Address which
I delivered to both Houses of Parliament
assembled together on 16th February,
1981.”

13°02 hrs.

The Lok Sabha adjournsd for Lunch till
Fourtesn of the Clock.
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THE LOK SABHA REASSEMBLED
AFTER LUNCHAT SEVEN MINUTES
PA T FOURTEEN OF THE CLOCK

[MR. DePUTY-SPEAKER ir the chair)

RAILWAY BUDGET 1981-82—
GENERAL DISCUSSIO —Contd.

MR. DEPUTY-SPEAKER: Mr Dogra.

SHRI G. L. DOGRA (Jammu): About
time, Sir, I hope you will be soft towards
me: you will not be very harsh......

MR. DEPUTY-SPEAKER: There are
32 Members from your party. If every
member of your party takes......

SHRI G. L. DOGRA: T will take less
time than any of my Party member has
taken,

MR. DEPUTY-SPEAKER: Very well.

=t frard arg sera (W) 0 FAI9
fewdt e Arga, & wrf FarEnm T8 9
WM g IR H agd AW oA qh
IART  ardAl F IRUAT A AEAT  fAArT
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asfd @ AT REAC 2 | WA FAR 7
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WE Y H FH AT A 2EAr 15w
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T fw g A T A qwad B AR
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TN Zaw % a1 AT @, AEIT 34 9T
qavag M W S R & 9
g R # sgnge A ¢ Arka faet
R, SEd T FGT ) ImF arg Fag W sEar
gf® sirgnu uamten Ufew wia €,  9Ew
™ W AR ot 7 9F @ida faem o
F19 §, I¥ FW@IT AomE aR 9T aFewg v
R & agm g, (& I feda w1 gefeEr
& T 1 S FeAfag &1 3 aY g1 @ @,
I®Y FT FO F fow o7 I *7 qagEr fam
9y | zafgg wwavs & avalR &
Favwg feamar srgar g o

T4 Wi & M9 § queEr @1q R
wam g1 & amar oA §, (& uigx Q@
WA q9T 9T JEA &1 qHF (gan



47 Railway Budget,

MR. DEPUTY-SPEAKER : Shri
Ragh una‘h Singh Verma.

There are three hon. Members from
your purty and you have been allotted
forty minutes. Itisletto you to adjust
the time,

=t vge fag aat (4993 ) © mAada
SYTL T AENRT, | FGE T4 AIGHI G791
A g fa mrod 7@ @3 AF weeaqW fawm
QR TET & o qug fggr 1+ & wAdR
A Y AN T g TAfFAT,  IEA
Qs &1 & fom @gr gur g

AIT, AU IA FHFATN & TR
FIER qF FR AT & AF @A qF
Fa1 gur &, fwad gwl tw ATEA 66,933
feenitex &, it g 3w a1 aETE-EEE A
@Y g 7 & qUATE | WA B Av gAY
W ofwm & maw afwx § ok fam #§
ITHT AT woE g, dfEa gg @ iw-aee
WA frar mrg, S adEi w1 aga oA
g,  Fmife mey ad" &9 sfuw
fozrar qer &1 wRFATH AL H{ENRE
§ 15 gfqmw, &8 FOw F 12.5 sfam
TR Qg Fofeme Jra & 10 sfamm 712
qET  g@ I § 150 faerEraT qw 41
araml R g wfuyw) § gz & sy
€Y WA A a3, LA sAal q%, TR

atfea g & fs 91 gardr W &
fawm &, a2 geinfaai o 93 T2 @wio-
Liged %w&mﬁ FATAT § |

vafae & fadga @ @y § fa a8 aae
Goffaat ¥ qm B & st 577 wE Fy oW
wrir | gy 25 3% dE-Fng § (oIm *
iy 4 faawr ng wied ox wwar w3 fzar
& ok o miEdi & & g0y 75 sfqow as
Ty fear &, 590 A9 TR TR FY QA
gt fafran goma § fa ad-a®r migal
¥ ot gaeifvzars w gATe & o) feed
9 & 3ITRr  amr= fawr ao o aR
IFI MG T IAF AT A%e FF A Ff90,
foma fa g wfow & wfes o7 omd
TE T qN |

afg BIT 47 1950- 51 & WiKE 3]G aAY
wiq®r @ s fE g0 sfma @ @ A
FF FW 4 oR 10 wANT T A TE
v ®, AfFa 1973-74 ¥ ag Wz a1 65
gfowra 3T ¥ Ao @ §  WR 35
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sfaa 7@+ & @9 FW@ § T aw @
MA-A® &1 WY a@ 1« 1950- 51
HimT wdfes 75Ew a1 o I Efew 5
QIR g7 | IF F R AT &fFw syt ;@A
W & -- 1974 ¥ 99 71 TREfEw 51 9@
@ T UR VEH 41 49 IR F WA | B
& ag afg Wiy 1980 ¥ RiFE G ar AT F
wIen I fa d M g R Tzw fem
T A A fad M@ & 1 Fa &7 & SR
g WM omam Wi ¥9d § G @ifwT &)
g gwy €7 g wwagrdfs wa #
A9 S B ¢, W9 F e qrfem Ad
g F@A FEX F SR A §, TS
wefagi &1 wwma 9K g owar § 0 mA
qredt F 7 Fag aroor & {F T y e FwAr
sargr grfaa & 91 9g dEm AR 0@ @9
s g gEt feg wiw X@F @ F oan
W 21 9T BAIR M FT § A qT ITHA
T--@ ¥ @A R war g afs
My 9T0 F g ¥ g7 & ufn fawEry dar
g aw

WAL, IME R 1890 F &A1 9T
a7 & I8 R 99T W1 @ & IR "T awgad
g & ®y dafedagr€ 1 wWE e
grgg-ad  qfwda §1 ge@ R fosd R
A A E gRY s w1 Afawy faer @& o
1924 # ¥ a9 3 & wwawe ¥ @
fwar a1 @1 O T 7 Fg AMAT TAT WAC
W& | TR AT S &1 339 g 47 fw
W3 g § g fod s a9, fama
g1 (as1q wsfos a9 @& @& | =9
Afaqu--ms wwE @1 AW AR oEEEH
mixar St E—-gAd Al v a4 A7
amg AgY faadt & | moFr mfen) st e
M Fw § 1 A9 qm AR dw #F fAwn
F AWM T 66,933 faame war I &
TR gEl A W vsEng A7 €Y wfuw ¥
ofgw o 130 fammier €, wefs @R
W A AT dx F1 6 FY e 150 fFA)-
qer g W IR A afgr 1 wEi-
gt gl MeAw R & 3T savar
qreTaR Efswa T e arfee, faed &=
afa 4 wmAd Y gfqwr faw a% a9y W
Wt OF R A gAY WM S GgF 4k

W axd fedr 1 A g @ & =m0
o g0 1 8T § | gAIE RQ FWST F
0% R ¥--5 gEfee qmTmE 1 I
I FEAF FHO F @A are O uE g
w4, ¥fFm 24 S@H aF Wt }®@ AT
A A ¥ ad A AR gw Ay faoer FRE
feravEna & arar 93 fefadne ®Y @277 9z )
IWd ¥ AU 3z F¥ST 79 A AEaqwr FAer @,
AfET SAETA TR OWT { g AG W )
7% ofrada fear sar arfge, fomy &
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% yEM A | g A TT 8 FE AN
qft g, Az AW Y N ! X@E qEr
oY mﬁh%mmﬁﬁuaqxﬁ Ty
@ grn,  AfE f& g fawm
{#zra‘iaﬁrwaagwmu

2w F W 3§~ fRE 7 IT 4T 52
qEeEr  a TEE J JAGT 1| T AR
Zfeor A qedd H 717 7 TN FLT 10-12
F@ gzt 4 FI4q W A g A
E——Afem 97 291 # og @ g6 1 1100
gigfaai  #r FAfEEr qrer A §O3-4
IR MITHT 6 T g | g 7 @ g—
T BE  FAE H AW A Q@ 4, AfEA
T Sarar WiE 9g 7% of fR gW e Frw

aawmfmmaagr
aréf ftﬁv‘r, L T L e e T
JfgFa w1 amer A dqar g ...

Yo qaraa fag (B9« ) @ F1 Fsag &
@ agwfes = § wR wE T@ R 7

s\ wgAefag avt: Fagr F miad)
XX qEer @r o491 | qE F |l & fag
sarqr  mfent SArs oAy =fgw | @ &
TR THAL gAE & fFA afaw Y ;e
g--wafag 9T 1 q@1 qgTH & fAq sarEr
A sy gfaar & sy arfge o

FrqE  Fr qW wadq arfeai  fawer @
Iy § , afg 0 @ T A7 I w7 A
uifadt & faras &t gfawi 42 et &
gafae & & @ifgm v sfgg, (ean
Y WOAr ¥ I A% G ATA SYaT &7 ET
FLEH | 8] 1971 ¥ W F EAAT FY
W o e & oar @ & A AT FA
7g & & 37 #Y 91 ¥t W faweit ¥ g7
A ¥ faq g8 @R ) & grar =ifge
THA A & sfgs gfaar faw AFr 0
Fo Fo TFEHF A I WY I, & TAT AW
F oT@1 @& IT A ardT I qg Ed
SR g ¥ A TH A 14 et @ @@ T
21 fod &7 fed & v9 Ffau & w1y &y
quiRard | we a3 afae a;rrqsr‘r mfgat
¥ gaq g7 om & gramr 2 @ § F gmw
fe xa afqar =t u’itamitw”rnm g,
frg & arw x39T M qET fAd @@ |
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oR fam & 100 a1F A ATCE T G XY
g, s Aara fmin s fge fom
A F AaT AR A 7 9F R |

& Fe g & migar Swdr g,
37 ¥ ifadt F7 tautd aga 8 fawer 3
q dr & gt £ ;1 spEey @A @ AR A
% Afewd U= &1 TA@E & | ST awy
g0 & mifewr & = § dfzwewr a=T Ay
1 smamqr gt wIfgy SR I ¥ Zavedt
A AR &1 |Ier AY IEA &1 Fo
Fo wHRIH, JT AT qFHL W ME §, I H
aw.  Fr FAt & fan qreEr #Y sgawr
fafswa &g @ gmr arfge fog & &
N mE HF G GAFT QAT fAw T | W
T Far g7 & (% W@ www wiadn g,
ar S oyrEr A F fAg 'v 2T a s T
oA oy Aadr gz Sl &0 9 W
foe ot M axEAr qEEr & wh g g
few A frqar 2ar qEar & | Um ofran
F Wd mIA W MG { oWy Ny & wR
o8 MIAT BT RE € 19 § 9R I A
g0 M qwTAT gzt 2 1 ofeg g #
grerr g4 mH X & g anfee

wF AT aig & gdemmHi F oAk F
FEAT ATRAT § gHeArdl WY €A € @mEdr
7 g o ¥ (FaAr oz Wt adl dr
gy sEs d, S WA F 9w g, O
aga ¥t gdem g€ ¥A qdear T Awd
LI mzmxmg TR & 16 AHIAT, 1980
FI 12 BIFA WE F JHAT O qF G FeAT
g | 12 ¥EA vemw mbm@e @
qre famaw F ez &d g @ fa @r
THETY ewirwrmzm w1 Faw

1?3‘4
;’_’i
S g o
137
a ¥y
ERENY |
?gﬁb‘g E|
A31d13
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[*fr <gre Feg awi]

{1 I TRy favmﬁ!hrﬂrravé\%m‘(;
& aaitg!mm ArIEFar
‘q‘rzﬁsaﬁﬂﬂﬁm &t wfmeer 7 faw
fma &1 a@t wraem & ot Qrfen, a8

¥a wen 8

& nam:ﬂtm

& W E, e d w& wig ¥ wfedl w0
RO T & 1 W T AT AT a4t
= fear str afgg . @
feodum # ot &Y &y e g
! g f/ar st afgm 1+ g
ﬁfa%z,-‘&ﬁ'wfzwi:éfzﬁm%
oY T AT |ifge W) SEr &
SO warT @, W &R T
F fau @mi w1 gfaan
=% wAfer ZY 8, a8
o fad 3 v, fewet At %
TAFT TRFT fgut

2 4 N F Rl L%

P E/ii%rﬁﬂ %ﬂggg
g_%_glﬂ, E Y
EETE :
W EE

¥

wAal U aa ag | § fE wE
¥ WO a1RH WK NYATE grssq ar o
18 AR F1 FleT §, ag I Redoq 9 &1
T fAq grar 1 WA g St |
ogAT Weer g &t 4@ o am fw fdad
<A NETE® FTE WX WEATT FTEen FT HIET
qroger ¥ & ag W wgar fe x@d
fos¥ Ful & fan fr grmw g7 F wad
% fgmia & foar e, fog @ fogd anl @
sl Y WA 7 A AT aw

aragy, & I FEr ST AT AT W9
AT g1 & NI F T A AT SR
g1 R fow ¥ frwriar § o@m@a
107 faereR FY qiw A%, § ST F 1901
T g Ay 1 Iy R AT Ay W TR
T3T  mME S & Y fw 27 fEedrER
&1 ®WE & 99 §T A G2 A KEAT a7 F@¥
g1 oz wiiT arewa F1 R A QEE
IR R 1 1979 ¥ I &Y 47 A I EFWaT
W d; T} oTEAr Ha17 FY T
: | FUT RuT Y fewt F9
®! G (WA ¥ aTe F TR HOU T A
WA AT FT AR FAT OX

i vf;ﬂsﬁqzrmn THTawg A

[AYR TN T @ | 99 H OB
MW 1 T (Ed WR IaET

mm o A W g
A7g8, @, @ o e
fofem fot &1 vl @w mieai
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Mr. DepUTY-SPEAKER : If you control
yourself, your other members will get
ten minutes cach.

N v fag awf - o ua W g
o o €0 WITT aq Tl & |
wE gfefed FEi e | T Y wIE 6 A
et AT NPM | TH ME #1 OF fewe
W fregaz § wgmir & § fad
@A o3 7 fawar & | gAfeT qEw) faT A
WA ¥ (AT XY T FIEF g7 LA
%mmqufmai%mqfwz»
agl MY Tga ST ERATE | §F ulE &wm
Ryt afr e A 1 fad oF 15 @
w1 OTUAT § | FRT R AT ¥ F1AT AT
@ ¥ FY w19 17 3 giaeT & @ 9%
SrEr-rHf SR FETT & 999 FY 97 T |

TR wrewl @ (iR #fag ox @ wrdr
gy mgimae ) B e T e
21 TRt @ MY @ameE @ § AR
AEmFE R W 2 | X Ty TrEw § ug
ot @ AfEA e 39 R & @ma
& fag o wamdr W Ay sw
;ﬂ% o, e 8 AR @W FEE  I@EAT

1

qiaar, fursmaz saud & fav 7€ faesy
o gudr foeot € & fra @ w6 mE
T owdSr ¥ TF HER AT 9 aER
45 R WA § AR wF M g Ko
2o #yuaF o g | fuwrgrae & fan
o & ma A mfggt sd ar feR gEdy
mfegdt & fiegrae ©ue YRR §7An |
# g wE A R A o g fe S
dm W T ¥ S ST 'R
foeteraie & 9T qs%l =% g g
Aagdr oy ardl Ao ad drong 1 AAgd
forr FaMisr a1 @ g F fao @
ST e § A fE dEen erAr qean g b
g F WA WA A Y ag W fqdE wEar
fs fesit @ oY 11 9 12, 83, 84, 63, 64

o9 SR ISR MiTat ot § A T &
faq:‘h"r i wr d aat W Afne FATe §
grTan FT S | g & 7 famw 2 €% g
T3 AR feet & fag mfeai oxed § )
g A oHo five & fou wY X awws A
QIE-STIA qT THO URO TR0 & {@q WY
gfaeeas g ;T |

foslrar WY VA A A qevEr
¥for oo% MAE | I ®AFE WA
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@ R AT Ao faw qar & ar svefEw
am § ey WA WA &Y aga gfaw &

i

| a¢ eew R 2w ¥ qff ¥ ¥
aedt &

TE@T A @ & fAu uwm AT ST ST
g | T & Fraee B a3 § S fear s
W & e glaar g

fasigiare @we o &< Fara afew & F
Feg o1 A & g dev a1 2T ¥ foy wrg
[IEN TG & | TgT T ETT HY AT FT T
wEEE & feedt & fau uF caeda@ war
¥ 29 sen€ w07 fo| 3 7% . Aty arfagy
1 gfaer faer 73 1 A9, d=w fret & o
A R | -2 & el wE § 1 g qa frdaw
FRAT & & HAYT 2 AT GRS M-S
T F A Hi A, B ATEH G2 TAAT T,
W & AT & = 7 fRar mu §, 5w A 9
fwam i 1 Q& TS wREETE § F#1AYL F fAg
I A, g7 T BEY AT G THEEIE K
FTAY F fAd 1 ML TG 7o) & 1 77 MWy
£t 1 =19 T fear s, fow & @ #y gfaar
faa &% | TEAR & T@TS &1 a1 faeet &
faw o MY g@r€ w1, fow & swr & i
#1 gfaer fer | sATFTaR § ARG oF ALY
g w1, fag & gt & S @ w1 g &
T & | g i fAden fesaf & a=da &
FEaTATE A AT A § q97 19 sregfan af@r
&1 4%, wer, d4gdt, sEEr AR gREmETR
I i3t faxr ardy ararg § org qar e &
Y 5@ mie 1 gard q% g 78 &1 w7 wR
frarai ot o o< feed SUea AEY FAT T &Y
IR FAA JIATZ G ATOM )

!

qEER, @ & a} § § 3gAr 91| §
s Y @AY Al 93 fEm Sar § a2 @09 A6}
o fear orar 2, @R AT AR R W eI &)
wfae 7@ fadew @ f& @ 9T 2a=rdr war
T & o0 AR 9 mfeat ¥ Wd mwewt
H3T FATC | 9% ¥ T@TS: ATQT ATET AT ATEY
STt @ 97 AR qF F2r w1g, faw & 99
&a & |t w1y giaer faw 73 | oF ard freely
¥ R, WE R ogEnifes qraR w2y aw
W EER 10 T FHTY oK sfuwrd
T R FTH FI R E, 42 W AT §F FagT MEfew
qrE-RA &, 8T 9 ®1EA  qAWET §F &,
3} @ Fer fear sng, arfs St & gfaar
forer g% | 48 Tg7 w®Q ¥ | Tga HIKH WA §
FEIT BV A TF ME 5,05 9 I § 9
fe #1¢ mag ¥ wAgTe PAAT § | TRIAE T
e W I F 991 2 2| €, faw § @
% 7 &< faar sar &0 Fwh WA 9. 05
ey @ fred FE ogud & R G e g
wafay A fad e & fa wdeme & foo o mar
N T T AT Q1 T AT R w= IR

PHALGUNA 9. 1902 (SAKA)
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R Wt eqra fegr ou | WE FHAE g )
AR 7@ § W AW JAAT KT QWA Frar
g1 xafag I fAaga & fe & &1d 51 & wiw
AT FT g 9gATE WY | g9 |

sto ey fag (e971) : AT Snaw
TRRT, ATAAT I dat, s IR qI98 7 gRT
SElE g a9e a1 § @iy @na gk awm
FIATE

IqTeqE ARXXA, *T IRC qI0E ST B A
I7 T 7Y quferdt ¥ A § foelw 2w ¥
st & fqe sow gar i § wiae w1
qr T fEar | 2w aT wrAre) & foe w3w I AT
T HR W F =T g & qre § fagrT fagm-
T H HEe & w9 §, qot ¥ w9 §F 9oaeg A
FEq§ A fagre st Far a1 ag fagme & sfagre
#Fowx § faamdt me ¥, faren-sem #§ geumas
&1 1 ¥ Il fazi & sfagra & oF 4% adr
S 1 W HA & €T X IR A N W a9
TR Ay gwga faar & 99 § Y@ suwia)
Y Al st W IR AT TER T W ooF
A A=AT 757 ¢ | 37 ®Y X fawm 71 qrdwmr
FEATY dqer 419 AE BT gU & | §F @ qge
%) O a1 wafy § 3= aga §© < fxamm
2 1 =g OR) 4 nafg § AT a7 d9A 26
ETY \AT 31 gNT A Afus gwn & ) zu fawg
d # faed fadiy af & mar g §1@ T
w79 AT M@ § 1 Afew fag afg & a4
qAT § W § s A T Fa@ 30 AT@ A FY
&%) g3 &) sredy afern T@ ad & 59 q% @
aq FI qyEn 419 @1g eq 7o wfuw 127 @1
FEHAT | I I A1 FT AT AT FA A
Wi Fr o7 ]| W a9 fFOF W a@ar
oY &9 gt | 917 agm & faw & qwwar §
fe E T AR @ gAMfEt £ A
FEAAAT F @A wrfew |

fedira At & arfadi & fero 2 &Y faeinies
& gz S 1w 7 foua g g # S
wt Far § f 9 # w19 e w1 i 51w
%Y ara & 74 fae &g @ § fe & eqw g ar
EA AT § W T q Har S &1 WY dedm
& afqar & 1 IR fag ® &m, 947 IwT
s ® d4, M A, www F sy A FIN
® foaq 13 §, 99 9T @ T qq G9F &M |
¥ i A §, AogR a9 § S St & R R AE
fear fgdm So @1 a@m & I qTwwT
gnit, & Augd a7 a1El ®Y BW @ qRwrAr

gt

W #Y g FY aAC w@T $ faw ag
W 1A § f @ swam o) 3w s arfi
® A9 7wt a0 @ | AfFT gW WA 1w
R =re gEifeces & &, foege
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[re um7 fag]

'TF AT G5 qarar AR A7 g3 @oqronréo
THo FT gW1T §, UsAfa 7 TWifaT g 3 &
F & O uwAfas a1 IIW &1 Ffww
mg ] qqoq‘tﬁom‘{amln:ﬁ‘( qomomfo@o
®T HIRAT AT I wA0@ & dvsA § oA
e # g% fzal ) wr w<d § 1 7 A% aut
| FWFW W W E T AAWT g T
FAITAL AT FfAga F A9 qaRw QWA
afafa 21 a5 1 W § Afe T T
s sEwt & qrfer & fau fafwe wa-
difaw aat g @ wA=wikal #r qu gfaar
JEGHT AR FT I FT FBAT AR F9 39
X &1 fassmas wa foar Jmar @ g
g wg & WX g faQed ww § 1 vEY
AANTERN FTATT AT F TH H 2 QR FAH
WY ¥ qTAT IW XY &, ATAfH) w1 granE
&A@ &1 aq 1974 F IF FEarfal gry
OF a8 AT F1 T oY fow w1 IFww weg H
TR Hhe FY Fegfa @A FTATAT 1 IF qTA
I wedfr Ty o wfea aragw fag Yaed &
a1g ) @aY & zar fear ar fom § 3 § ggaraAT
SR ¥ FT Iq @RS a@y °r |

qFo FIo QFo To ¥ @ro o mr€o gmo 31
sA1g § | uedlEs Swl # owfe & fao
ag T3 gfaga dYo dto qao w1 §laT & ot
TR ¥ 9qar gTT E-giaT §EA eqrfeT F3AT
Argar & W §fErT 7T ATHT ARSI
WY dro fo gTio URo & WA ¥ § AT U™ HIvo
ugondstiono mifommodlo & warafwal
#t frar s @afar &R aang T @
st ard gaArda & o Ao AT THo 43
gty & R wfaw o F ag W mow afaca
AT @ FT WEHE qAE &I G &1 uHo
Ao Tdo Qo qUa< ARAIT 0T fapdwamy
Hifa & qrm Fa@r & 1 Fw ¥ afaw
I & AT G ofq & 1A FAT, A @V
& TN A @rg & Ak swfa § aqar
A FTAI TS W@ QN | TFHo ;IRe
ugo wo w1 Tagrd aarar & fw sdariRal
® fgg ® fou =& afes wAfs & fog
fasdand Afs geart aw o vefem &
ez s foqr wre | feam== 1979 &
fraqfaar fefaar # oo gwo Wy & wxdw
Tmaa ® 0 0o qrio o Co & yERIT F
gram sUE R IEE ¥gEN q aW A
frar sR fAema aqarfal =Y w17 ©@
IrF & T
20 gWE, 1979 F @@ fefm § o
el FAAN IR AT G BRF qR AT
® W ¥ yuaw f&d ;A 9T e wrTo ugo
To R FwA® HU & | YA 1980 F  IEIT
|3 ¥ arwer €va ax arfadl S e
dar =iF & fix wTEr D ariﬁ 7w
A FH WAGTHA Ao W0 [Ho To § IR 7

FEBRUARY 28, 1981

1981-82 s6

U1 7B AN F awT A argw §7 @AeA A o
R Tw D wE A 1w T R wEE<
U AR WA W gra (59 @ &) oo
Ao Yifo To UF TTF WA AfFaT 3@ § AT
TFA alF I & Al Q0L AT 1AW
QU W9 A Fdew GRAW  wAFifE wr
I, IAa af@re & weEi @ el
g fagmas o) fgarme  afafafear
MY @ H T@ A9 & e osEw
foeg qeft § FEFE I W@ § oA wEr
T ¥ gg eIk &1 AT9%W aAnd
g 1 T @@ FT o qro gio tHo & ¥TT A
& ok aferwr 9F WF F F@Ar dm A
sfgs af%3 g9 & g ¥@ USHas I
1 43 FqEU AR )

15 hrs,

e 93 Iod & argEy IS @vm
& 3 giamr ¥ afas ar g3 gET
F1 AT 1981 F INET AR mwmfm Hr
OF WER FATAT AT | U HTET GT.TWR
w@aa fu wfafaly dew grr afwsi sz
&1 qE9T R aarqr qar & o oso Ario
THo Qo & W §aT &I waeg T frar ok
Fder quige Al &1 F1w g @1F &
AF @ | 99 575 fawg faamrgare sraangy
T 7% d1 Felq WET WAy T 9T 29-1-81
T &R gL A FT GHRFN ), qR Iaw
TEOT WATA W | FF PRI I WA IV
moear & yww ¢ fa 0§ wredigt #mw

aned e fear wiftn W gearw gW
&30 & qrHa UF WY I I@A @) S
g ok mrmre AAlRE &1 e gereaed g
sTar & 1 gEEl gmR At S F adr @& @
qre gERrar g, WAy gw sAd sfa=T a@
¢ o gfaw swdw #=xF &

I A Y A 7 daw @y 1w faar
afes &g ¥ oar te@ar mw@r g F oW
gawife & fedt & fau nSames g fed
2 dF W wAwRE § g ®) qEd
& fadt a9 s dwT 1 @A S JCA
SR IgE AW E gAEr fowerr e ar i
[T AATHA A UF T F gow IR faar

L4l

T, FIAAr AR faeh & a8 A
® Ra9 97 UF aW wgd q & A F3
fear srar v | §fFF wa GAT STIEE fRar
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aFar §, @ wfadl # a9 wgfema n
s fr-armfas @ wifem v ad Qs
48T | TF UR TETE M § oE a7
&1 fesa1 @ w1 T A § ) g AT A A e
EfE 7 37w & g@ <9 & feed oy Tl o
SHY T W TS ATAT QFAT F Y 3ATES 1 fEsar
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AT 37 FAES F 41 | M F T B Farex
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ﬂ?ﬁ?}iﬁmﬁglwﬂmaﬁﬂum:ﬁm
FALCN]

\7aw fomr [ et & qzAT & 9w 0@
g6 ZF & feed amy >nF | fawgfaar 3= §
sn S A Ao & fesd vzAr A wr oMy
T | A T T T F MW T KET
fem .y S ol T WY R

‘s Original specch was delivered in Tamil.

PHALGUNA 9. 1902 (SAKA) 1981-82 58°
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# o& R fq3%A &7 FrEar § B
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7@ &, forw & T At @Y agy qAmA A
¥ | o @19 FT AT AL BT 15T § 9
MEA § qEIT F FI7M 7T AT TIEHI 7 q=<
F fear smar 1 T A FG AT &F S0 w0
9w E 8 aEt W F SWOY A A w1
ST H adY gfzmiE g & 1 AR X9a |9 WAl
ot 2 %, # 37 A w0 S 7T wrear g 6 eAar
& ga 72 fAanw 3fed afaarg g7 AT awwi
qr MA-fas AT :T AW &T FAAMT I 1
5qT ¥ | wafze o

*SHRIS. MURUGIA (Tiruppattur) :
Mr. Deputy Speaker , Sir, on behalf of my
party, the Dravida Munnctra Kazhagam,
I rise to say a few words on the Railway
Budget that has been presented by our hon.
Railway Minister.

At the wvery outsct would
like to emphasise that the Railway
Minister has to pay special atten-
tion on three issues—railway accide-
nts should be averted; trains should be run
punctually; all the passengers should buy
tickets before they travel by train. If these
things are’attended to, then the Railways
will minimise the loss which it is now in-
curring. Even after increasing the freights
and fares to the tune of Rs. 350 crores, there
is only a surplus of Rs. 11 crores. It looks as
thougth that the Railway Minister will
never be able to present a surplus budget
without resorting to hikes in?r’cights and
fares. He should find out ways and means
to increase the revenues of the Railways
without increasing freights and fares. The
three suggestions which [ have made should
help him in this matter.

In our country 51% of the total track
is broadgauge. But in Tami Nadu out
of the total 3800 kilometres only 10%
is broadgauge. I do not know
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what sin  the Tamil Nadu has
committed in not having 519, of the track
running through it asbroadgauge. The hon.
Railway Minister should ponder over this
and undo the injustice being perpetuated in
the case of Tamil Nadu ever since indepen-
dence. No Railway Budget has contained
any worthwhile project for Tamil Nadu. If
this continues, naturally the people of
Tamil Nadu will rise in revolt. Their
resentment will soon become the lava of a
volcano. The hon. Minister of Railways
should sanction schemes for
conversion of MG track into BG track
in Tamil Nadu. In the case of Tamil
Nadu, he should not extend his new-found
love for the theory that gauge conversion
should not be insisted because by energising
MG track the same results could be achiev-
ed. But it is common knowledge that
through BG track more foodgrains and
goods are being carried and more passen-
gers are being transported expeditiously.
There should be an end for neglecting
Tamil Nadu in this matter. In fact, as a
compensation for three decades of neglect,
“Tamil Nadu should get special consideration
in the hands of Railway Minister.

After the last General Elections, there
have been two major accidents. One
‘was on Katpadi-Villupuram track last

car in which 20 human lives were lost.
{lccl:lﬁ;,y in Vaniambadi ‘z:)cidalt, which
is a major one, about 75 people
‘have lost thei:' lives. If only adequate
safety measures had been taken in time,

‘this major accident could have been averted.

Three carriages of the goods train have
derailed and the goods train has reached
Vaniambadi without three wagons and the
*Guard. None in Vaniambadi station has no-
ticed this. Just near the gate these three
‘wagons of the goods train were lying degai-
‘led. The staff on the railway gate had seen
this. None of them reported this to Vania-
‘mbadifje station. The authorities in the
Station had sent clearance to Jalarpet
af::il the Triw‘vimdrum‘hr:j mail, 'Il‘lrivandrum
came an against thesc wagons
in which 20  people died. Vaniambadi
station is just 2 or g furlongs away and
the noise of Trivandrum mail crashin
mmust have been heared in Vanimbadi
station. Yet the station authorities gave
i for Yercaud Express to move out of
the station, This train also crashed
ag:xi'lnst tge l.ldl";l!l)?;j coaches of T;{mdruxg
mail and the s wagons. c Guar
.of the goods train and the staff of the
railway gate and also the staff in Vaniam-
badi Station are rcs?fmaiblc for this grue-
-some accident and for the death of %
people. If the Railways want to avoig
recurrence of such accidents, those res-
ible for Vaniambadi accident should
punished  severely.
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You will be shocked to know the
callous approach of gas welding people
in the matter of saving those who had
been caught inside the coaches. They did
not have the forethought that the coach
may catch fire while they do gas welding.
In the presence of 1000 people the people
inside the coach were roasted alive.  Their
shricks and wailings are still haunting
Vaniambadi station. The  technicians
who did this gas welding are also respon-
sible for the murder of passengers caught
inside the coach. More than 25 people
were burnt alive.

ow the Railways order an inquiry
in such accidents. The Inquiry Officer
conducts the inquiry not in the place of
accidents, but somewherelse. He does
not know Tamil. How does he under-
stand the people who can tender evidence
only in Tamil? What will he assess if he
holds his court two, three stations away
from the place of accident? The Inquiry
should be held in the place of accident
and the inquiry officer should know the
language of the place of accident.  Then
only he can help the dependents of the
victims. For instance, the dependents of
victims of Thandarai accident have not
yet got the compensation. The Inquiry
has been completed. The relatives of the
victims are known. The Officers are
there. Yet it is inexplicable why there
should be delay in the payment of compen-
sation. Another indefensible  thing is
that the Railways publish the number
of identified accident victims. Su
100 people die, 60 names are given as dead
and 40 are reported missing. What will
hapen to the families of 40 missing  people
and who will come to their rescue? Some-
thing must be done to give the correct
figure of accident victims so that  the
dependants are enabled to get compen-
sation.

Three hours after the accidents people
die for want of medical attention. Ngcdica.l
attention should be given instantly and
arrangements should be made for this
Furpo-c. Similarly, Jast year in the Con-
erence of S(tiation Masters a resolution
was passed demanding the replacement
of sif in Vaniambadi. If thg authori-
ties had heeded to this demand, then this
major accident could have been avoided.
Action must be taken against those officers
responsible for not taking action on this
Resolution passed in the Comference of
Station Masters.

Now I come to my constituency prob-
lems, Kovai Express from Madras sto,
only at Jalarpet after Katpadi. ﬁ:
between we have Ambur, Vaniambadi
and Pernampet which export leather to
the tune of Rs. 500 crores annually,
You can imagine the number of business
people, traders etc. who are to move in
and out of these placs. From Madras
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they get down either at Katpadi or at
Jalarpet and come back to their place.
This causes great inconvenience. Kovai
Express should stop either at Ambur or at
Vaniambadi. Brindavan Express from
Madras goes to Bangalore. Another
such train is reported to be on the anvil
from Bangalore to Madras. This train
should also stop either at Vaniambadi or
at Ambur. imilarly, another Express
train from Kovai to Madras should be
started and this should stop either at Ambur
or at Vaniambadi. The passenger trains
on MG track between Katpadi and Villu-
puram have been stopped. I demand
that these trains should be restored in the
interest of the people of this area. Two
carriages used to be attached to the train
from Katpadi to Madras via Villupuram,
enabling people from Tiruvannamalai
to travel direct to Madras. Now thev
are not putting these two carriages. Now
we have to go Villupuram and get into
the train to Madras. I am unable to
appreciate the whimsical approach of the
Railway to the problems of the people.
These two carriages should be restored to
this train.

Tiruvannamalai  is internationally
known for the Ramanashram which is
visited by the devotees of Ramana Mahar-
shi from all over the world. There are
no resting places for them in the station.
Only one section of the station is covered
and the other section is exposed to sun
and showers. Every month there is
a festival in Tiruvannamalai. Devotees
from all over Tamil Nadu come to Tiruva-
nnamalai. I have raised twice on the
floor of this House. I have raised this in
the Railway Ministry’s Consultative Co-
mmittee mecting. For all the issues we
raise we get a prompt reply. But no
prompt action is taken on the suggestions
we make in the intcrest of the people. Itis
not a question of appeasing the child with
a chocolate. We raise the problems of
the people and we damand action and not
mere replies from the Railways. The
KK Expres from Delhi, after the stop-

ing in Andhra Pradesh goes direct to
alarpet.  We have been demanding its
stopping at Katpadi. There should be a

stoppage at Katpadi for KK Express.
Acadents should be aveted by taking what-
cver safety measures are required to be

taken. We want action on our suggestions.
With these words I conclude my speech.
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®SHRI R. K. MHALGI (Thane)
Mr. Chairman, Sir, I rise to make my
observations on the Railway Budget for
1981-82 of Rs. 2,920 crores. I would
0 like to make a few suggestions.

The Railways are governed by the Indian
Railways Act, 1890; even though the Go-
vernment are convinced of the need to
amend it as evidenced by the statement
of the former Railway Minister, Shri Kamla-
pati Tripathi and his predecessors, but
nothing has been done in that direction.
Many of the 150 sections of this Act are
outdated; they must be suitably amend-
ed to meet the need of the changed social
conditions and requirements of the com-
muters and added responsibilities that have
falled on the shoulders of the Railways.
I appeal that the Government bring
forward an amending bill during the next
session. Only three amendments to the
Act have been carried out in the past ten
years in spite of the frequent changes of
policy by the Government. Sections 62
to 8o need immediate change.

The budgetary documents supplied to
us are bulky and complicated which make
it diflicult for a member to read through
them. Additional material explaining  all
projects involving an expenditure of rupecs
one crores or more should be supplied
alongwith the budget papers. Tt should
specify : (i) the nature of the project ;
(i) the expected benefits; (iii) the outlay
and the time expected to be taken to com-
plete it; (iv) the employment potential
of the project ; and (v) the steps taken to
ensure coordination with the State govern-
ments and local self government institu-
tions.

I am pained to note that the speech of
the hon. Minister for Railways did not
make any mention of economy measures.
On the other hand it contained evidence
of extravagance and frivolous expendi-
ture. The travelling community would
not mind the increases if they find proof
of Government’s intention to economise.
I would suggest that a committee be ap-
pointed to assist the Railway Board to
fashion proposals for exercising economy
in Railway expenditures. The Com-
mittee  should report to  the
House and the Government should
tell us what action they propose to take on
these recommendations; it could also be
done through the Budget speech.

In the year 1978-79, as many as 14,797
offences took place on Indian Railways;
the number almost doubled in 1979-80.
In many instances the dacoits entered
the bogies and looted the passengers at
will ; the latest example is that of a Jhelum

*The original speech was delivered in Marathi.
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Express bogey being looted. Tt is the
bounden duty of the Government to pro-
tect the travelling public who pay for the
privilege of the use of trains.

A machinery to ensure cooperation
between the Railway Ministry officials
and officials of the States in the matter of
maintaining safety of passengers should be
created. A schemes had been prepared
in Maharashtra to ensure safety of Bombay
Suburban Railway travellers which will
cost a sum of Rs. 1,40,000. The Railways
should come forward to share half of the
projected expenditure.

About one lakh and thirty-eight thou-
sand ticketless travellers had been caught
last year. If the Government want to run
the Railways profitably, ticketless travel
must be checked. The  Consultative
Committees of the Railways should have
this item on every mecting agenda.

A greater injustice has been done to the
Central Railways in this year’s budget.
On page No. 85 of the book of demands.
Part I, we find that only four projects
involving an expenditure of Rs. 1,75,50,000
have been stated to be undertaken in the
Central Railways, but for Western  Rail-
ways seven projects involving a cost of
Rs. 6,83,80,000 are to be undertaken.
Northern Railway will undertake projects
worth Rs. 7,30,00,000, the number of pro-
jects being 13. I would like the hon.
Minister to throw some light on why this
injustice has been done to the Central
Railways. I also hope that this would not
be repeated next year.

Many schemes for conversion of MG
to BG have been formulated and are being
implemented, but no schemes for conver-
sion from narrow gauge to broad gauge
have been undertaken. Some of the schemes
are being demanded since the last so many
years. The Latur-Miraj, via Pandarpur,
a distance of 203 miles, is a case in point.
The demand for the conversion of this
line is being made for many years. The
Petitions Committee in its report on
19-12-80. I has a'so recommended

“The Committee hope that the - Go-
vernment would give due consideration
to the petitioners’ demand regarding
conversion of Latur Miraj narrow-
gauge railway line into a broad gauge
line while formulating policy for cons-
truction of new railway line, in the light
of the accepted recommndations of
the National Transport Policy Co-
mmittee”.

I hope that provision would be made
in the next year’s budget in view of the
recommendation I have quoted.
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I now come to the problems of the sub-
urban commuters ; the problems are acute
particularly in my constitnency. Half
of the total passengers on Indian Railways
every day are in Bombay area but proper
attention is not being paid to their prob-
lems.

I, therefore, demand that there should
be a separate division for the s iburban
railways in the Bombay Division. A
scparate budget should be presented for
the Bombay suburban Division. The
rates for monthly passes for the suburban
commuters have not been increased in this
budget but on the finalisation of decisions
on the Paranjpe Committee’s recommen-
dation there is every likelihood of the rates
being increased. It would not be ethical
for the Government to increase the burden.
Government should consider whether the
suburban railways sho.ld at all be made
bear the bruntof increases in opera-
tional costs. No additional facilitics are
given to the commuters and there is no
justification for any increase in the rates
of monthly passes. The Paranjpe Co-
mmittee has recommended that the in-
creased burdens should be shared by other
azgcncia like the State Government the

ila Parishads, the Corporation, the Mu-
nicipal  authorities and industrial and
commercial establishments. The Go-
vernment must, therefore, accept the re-
commendations of the Paranjpe Commi-
ttee in toto instead of accepting only the
proposal for increased burdens on the
commuters.

The Railway Minister has claimed that
only a 109% increase is being made in the
Second Class fares, but if you take into
account the increased reservation charges
and berth and the surcharge, the increase
would come to about 20% on the follow-

routes : (i) Delhi-Howrah 20% ;
(i1) Delhi-Bombay 20% ; (iii) Delhi-Madras
228%; (iv) Delhi-Lucknow-23%; (V)
Delhi-Moradabad 45%: (vi) Jammu-
Emakulam 31% and (vii) Delhi-Bhopal
25%.

1, therefore, demand that the reserva-
tion charges should be reduced from
Rs. 2 to rupee one, the berth reservation
charges should be Rs. 5, Rs. 3, Rs. 3, ins-
tead of Rs. 8. In so far as supple-
mentary charges are concerned they sh mld
be uniformly Rs. 2 whether it is a berth
or a seat.

Certain sections of the press have spok-

en blghly of the new Railway Board. I

woild wait and judze them by their
achievment.

= gadye fag (wzEra) : T 5 grw

1981-82 F1 AT 9T a7z ¥&37 foar mar @

TR A exaT AU E | ATSTIRA T FAT S &
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DER (Durgapur): Mr. Chairman, Sir,
the hon. Minister of Railways has said that
wunder his leadership the R is back on

the rail now. But we see every day express
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and other trains coming to Delhi from How-

rah or Bombay four or five hours late.

Accidents are of daily occurrance. Emplo-

are restive. When I was listening to

is speech I was thinking whether he was

in delirim or not. The Economic Survey
says:

“At a time h:hcn the demand for rail
transport been expanding with
changing traffic configurations, the
rail;va);d havt_Od sz}ﬂ‘u‘?id _from a
prolonged period of under investment
during the past decade.”

The Economic Survey has rightly mentio-
ned that there is no proper planning in the
Railway Ministry. summary of statis-
tics for the year 1979-80 furnished with the
budget papers shows that while during
the period from 1950-51 to 1965-66 new
wagons were added to its fleet at the rate
of 10,000 peru&ear, all these years from
1966-67 onw: only 2500 wagons per
year were acquired, throwin e entire
engineering and wagon building industry
in the crisis. Many wagon and engineeri
industries  declared lock-nuts.m
of workers were thrown out of jobs. Now,
you say that you require 13,000 or more
wagons per year. Actually it is proposed to
acquire 100 thousand wagons during the
Sixth Plan. This is the major defect for
which the railways are unable to lift the
freight that is offered to them. That is the
defect of planning.

You have mentioned that loading of
wagons has improved.

What good are the figures of ing of
wagons furnished by the Mmm
the Economic Survey points out at para 3- 18,
on page 13, that for steel and cement
plants the average loading declined by 4
and 76 per cent respectively. Even
though it is claimed that loading of coal
for pog_r plants has increased, in reality
three thermal power plans in Haryana
are closed for want of coal. It was ad-
mitted in this House on 19-2-B1 that till
16-2-81 as many as 240 passenger trains
remained cancelled due to shortage of
coal, because you could not carry coal
throughout the length and breadth of
our country.

The growth of the Indian Railways is
not up to the mark due to faulty planning.
The Economic Survey states at para §-41
on page 16 :

“By contrast, the existing capital
stock of the railways is i uate in
total quantity and much of it is worn

need of replacement. Track

the extent necessary and there is inade-
quacy in line capacity in many sectors,”
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The worn out rolling stock, neglect of
track renewals, combined with rPcnding
up of train services, including “Jumbo
Specials” which the Minister has been
boasting of, have had a disastrous effect
in that the number of accidents has
increased and many pracious lives have
been lost. My colleague has demanded
a thorough discussion on this point and
I support it.

While speaking about line capacity, I
would like to mention that the density of
traffic between Howrah and Asansol is
perhaps the highest  throughout the
country. But no practical steps have been
taken to increase the capacity. I would
demand that from Bhadreswar to Burdwan
a third line should be completed as early
as possible and the third line in chord line
from Howrah to Burdwan which you are
constructing should also be expedited.
By simply providing for terminal faci-
lity at Asansol, EMU rakes could be run
straight from Asansol to Howrah, easing
the difficulty to the passengers of this area,
as well as the long Journey trains, as in-
variably the long journey trains get over-
crowded. But this is not being done.

Similarly, doubling and electrification
in Bandel-Katwa section is not being done.
No additional line to provide extra line
capacity is being laid. Even a proposal
for circular railway in and around Cal-
cutta, which could be achieved by only
limited expenditure, is being denied.

In this connection, I would mention
that the Kotsila-Purulia narrow gauge
line should be converted into broad-gauge.
In fact, the hon. Minister has given an
assurance to our Chief Minister, Shri
Jyoti Bosu, about this line. Then, I
would demand the nationalisation of the
narrow gauge lines, A. K. Railways and
.B.D.R. I would specially plead for B.D.R.
because it is passing through a backward
area, which is within my constituency.
Then I would demand that the Asansol-
Burdwan section should be declared a
suburban section as early as possible.

In the Sealdah-Krishnanagar section
in the EMU coaches in all sections there is
no toilet. When in the luxury coaches
you provide toilets, there is no reason wny
you should not provide them in the EMU
coaches. Otherwise, it will be very in-
convenient for the ladies and aged persons.

MR. CHAIRMAN : You should re-
member that there is one more Member

from your ty who wants to speak. If
you take nme time, then he will not get

an opportunity.

SHRI KRISHNA CHANDRA HAL-
DER : All right ; I will mention only the
points.
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The new line from Raniganj via Mcjhia
to Bankura should be taken up to develop
the major coalficld and completed in the
shortest time.

Introduction of fast trains from Purulia
to Howrah should be done. Double line
from Khana Junction to Sahibganj loop-
line should be constructed.

One station should be there at Khana
Link between Khana Junction and Galsi
station in the Asansol Division of Eastern
Railway.

One fly-over near Durgapur station on
the road connecting G.T. Road and the
road connecting Bankura. Purulia and
Tatanagar should be constructed. An-
other fly-over at Chatopathor level cros-
sing on the G.T. Road from Calcutta
at the entrance of Asansol city should be
constructed.

The Kalyani branch line should be
clectrified.

I appreciate that for Tripura and the
Eastern region you have taken up some
rogrammes. I request that it should
ge ished in proper time.

The catering staff should be regularised.

MR. CHAIRMAN : Please conclude.
If you take more time, your other Member
will not get time.

SHRI KRISHNA CHANDRA HAL-
DAR : But, Sir, you extend the time yof
the debate because the Railway Budget
is a voluminous one and Members may
take more time.

MR. CHAIRMAN : I thought you are
gzili)g to finish. That is why I rang the

SHRI KRISHNA CHANDRA HAL- -
DER: I want to mention only a few points.

You have increased the workload on
the staff. I have no time to mention
about it in detail. Between 1965-66 and
1977-78 the passenger kilometres increased
from g6‘294 million to 176,635 million
registering an increase of about 80 per cent
and the total traffic increased by about
40 per cent, whereas the number of offi-
cers during the same Pcriod increased by
44 per cent, but in ‘C’ group staff the in-
crease was only 20 per cent and in ‘D’
Group staff, the increase was barely 3 per
cent. For that reason, it has become top
heavy and gou are pursuing the colonial
tradition and you are still continuing the
same. So, the white elephant of the Rail-
way Board should be abolished and when
you are bringing a comprehensive Bill to
amend the Railway Act, I think you will
abolish the white elephant Railway

4
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Sir, three lakhs of casual labourers are
rotting. They should be regularised.
The gangmen have represented time and
again that while the track ren ewals are
lagging far behind, they are practically
leR with less time to perform their duty
as due to increase in train services and
speeding up of trains, they are unable to
attend to the work properly. This situa-
tion demands that the gangmen strength
should be increased.

The Minister speaks of eflorts in “creat-
ing the infrastructure for running heavier
goods trains upto 4,500 and even 7,500
tonnes hauled by multiple engine consists.”
In this connection, I have a journal from
Great Britain which shows that the heaviest
freight train there is only 3,304 tonnes.
So, how can our goods trains carry 7,500
tonnes in the wretched conditions of railway
track in India ? So, without improving
the railway track, it would be disastrous
to run heavier goods trains so far as the
I ndian Railways are concerned.

I oppose the freight rate for passenger
and goods traffic.

About traction workers, much is written
in this journal Don’t Kill Traction Workers.
Iam amazed to note that whilein D.V.C.
there have practically been no case of
electrocution deaths during the past 30
years, in a relatively shorter period 1n
railways there have been a total of 804 cases
of electrocution in which as many as 232
workers have died with an equal number
permanently  disabled. You are treating
the workers in such a manner that they
are becoming restive and they feel that they
are oppressed and they are insulted, and
as the great poet Rabindranath Tago re
had said :

“Hey mor Durbhaga Desh
Jader Karecho Apaman
Apamane Hate Hale

Tader Sabar Saman.”

That means if ycu treat the workers
like this........

MR. CHAIRMAN : I have to adjourn
the House at 16- 30 hrs.

SHRI KRISHNA CHANDRA HAL-
DER : In half a minute I am concluding.
1 oppose this increase in rail tariff and
I appeal to you, please do not kill any
more people through accidents.  Parti=
cularly do not kill any more railway staff
by violating safety measures. Increasing
passenger fares and freight chargs wo
mean subsidising a bureaucracy who are
completely oblivious of the misseries of the
people.
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I oppose the increase in fares and freight
charges and I oppose the Railway Budgete

16° 30 hrs.

MR. CHAIRMAN : The House stands
adjourned to re-assemble at 17:00 hrs,

The Lok Sabha adjourned till Seventeen
of the clock.

The Lok Sabha reassembled at ] Seventeen
of the Clock.

[MR. SPEAKER in the Chair]
GENERAL BUDGET, 1981-82

MR. SPEAKER : Now hon. Finance
Minister.

t wqa feg ww@a : WS g § 1

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN) :

Sir, It is my privilcﬁc, once again, to
present the Budget to this august House.

2. The Budet for 1981-82 has been
formulated in an economic situation which
continues to be difficult, but also shows
great improvement over the desperate
conditions prevailing a year ago. The
“Economic Survey” presented to the
House this week contains a detailed review
of developments in the past year. I shall,
therefore, only review the highlights of
the economic situation as a background to
presenting the stratcgy of next year’s
budget.

3. Hon'ble Members will recall
that when our Government took office in
January 1980, we inherited an econom
in extremely poor shape. (Interruptions)
am glad it has sunk. It was reeling from
a disastrous economic performance in
1979-80, when the Gross National Product
declined by 4.5 per cent, and prices in-
creased by over 21 per cent.

&t woa™ fag s@e: wT aTaE @ET )

SHRI R. VENKATARAMAN
Neglect and mismanagement of the in-
frastructure had produced a erisis situa-
tion in key sectors such as coal, power
and railways,

4. Faced with this grim situation,
our overriding objective was to arrest the
deterioration and set the economy once
again on the path of stability and .
This was no casy task. The severe droughs
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of 1979-89, and the accumulated problems
in management of the infrastructure, cast
a long shadow over 1980-81.

5. Efforts to improve infrastructure
performance deserved and received the
highest priority in 1980-81. A mechanism
for crisis management was established,
with special administrative arrangements
to monitor and co-ordinate Government
action in this area, and to set clear pric-
rities. It took time for these efforts to
bear fruit, but by the middle of the fiscal
year, all the three sectors, power, coal
and railways showed distinct improvement.

6. Power generation suffered in the
early months of 1980-81 because of very
low hydro-electric generation. This was
a direct consequence of the acute drought
of 1979, waich leflt the reservoirs severely
depleted through the lean summer months
of 1980. Hydro-electric generation picked
up after July when most of the reservoirs
were replenished by the monsoon. There
was also a very substantial improvement
in thermal generation. The problems of
coal availability which had plagued ther-
mal power plants during 1979 were sub-
stantially overcome and rail movement of
coal to thermal plants was organised on a
Priority basis. Strenuous efforts were also
made to improve the operational efficiency
by initiating betterment and renovation
programmes in the States with technical
advice [rom Central Agencies. As a result,
thermal electricity generation in Novem-
ber and December 1980 was 21 per cent
higher than in the same months in 1979.
For the year as a whole, electricity genera-
tion is likely to show an increase of about
6 per cent over 1979-80. However, in the
second half of 1980-81 generation would
be about 13 per cent higher than the
second half of the previous year,

7. Coal production in 1980-81 also
shows a marked improvement. The pro-
duction of coal and lignite had remained
more or less stagnant at about 106
million tonnes since 1976-77. This frustra-
ting spell of stagnation has been broken
and production is expected to exceed 11
naillion tonnes in 1980-81.  Better avails-
ability of power was one of the important
factors behind this improved performance.

8. Tae railways have shown improve-
m.nt in the mavemsnt of freight in recent
months, breaking a pattern of deteriora-
tion witnessed over the past three years.

9. Industrial production in 1980-81
reflected the progress made in removing
infrastructure constraints. I have already
mentioned that hydro-electric generation
was very low in the first three months of
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1980-81 because of the depletion of reser-
voirs. The resulting shortage of power
depressed industrial production through
much of the first half of 1980-81. How-
ever, with the easing of infrastructure
constraints in the second half of the year,
industrial production has picked up. For
the year as a whole, it is likely to show
a growth of about 4 per cent. This com-
pares with a decline of 1.4 per cent in
1979-80.

10. In addition to efforts at impro-
ving inlrastructure performance, the Go-
vernment also took wide ranging measures
designed to create conditions conducive
Lo rapid industrial expansion. Hon’ble
Members will recall that the Budget for
1980-81 contained specific fiscal incentives
designed te encourage investment activity.
This was followed by the Industrial Policy
Statement of July 1980 in which several
promotional measures were announced.
Steps were also taken in the course of the
year to increase the flow of investment
finance to industry. A new policy has
been enunciated to permit investment
funds from oil exporting developing coun-
tries to flow into new units in selected
industries in the form of portfolio invest-
ment. The guidelines forissue of debentures
were revised to permit more effective use
of this instrument for mobilisation of
funds.

11. Although the promotional im-
pact of these measures could not manifest
itself fully in 1980-81 because of infrast-
ructure bottlenecks, they have undoubred-
ly set the stage for longer term industrial
expansion in the coming years.

12. The performance of agriculture
1980-81 gives every ground for satisfac-
tion and provides great reassurance about
the basic health of this vital sector of
our economy. The weather in 1980-81
was favourable in most, but by no means
all, parts of the country, and this created
conditions conducive, to an agricultural
recovery. The total production oi foodgrains
in 1980-81 is likely to exceed 132 million
tonnes, which is more than 23 million
tonnes higher than in 1979-80.

oY A fag oAy : & ofeat agi §
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SHRI R. VENKATARAMAN : It
will surpass the previous peak level achi-
eved in 1978-79, and yet weather condi-
tions were less favourable than in that
year. The gains in foodgrains production
in 1980-81 have been accompanied by a
very substantial recovery in sugarcane pro-
duction. Production of fibre crops was also
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13. Tnis excellent performance testi-
fies to the soundness of the agricultural
strategy we introduced in the late sixties.
Thnis straiegy was vigorously pursued in
1980-81. A concerted effort was made to
ensure adequate production of quality
seeds. The area under high yielding varie-
ties was expanded to 48 million hectares
compared with only 35.2 million hectares
in 1979-80. Large imports of fertilisers
were undertaken to supplement domestic
production. Fertiliser consumption in
terms of nutrients is estimated to have
increased from 5.26 million tonnes to 5.6
million tonnes. Expansion of irrigation
received special attention and the agri-
cultura! extension machinery was streng-
thened to ensure a more effective transler
of technology.

14. Tae excellent performance of
agriculture, combined with the beginning
ot a recovery in industry, is likely to
produce an overall growth of 6.5 per
cent in the Gross National Product. This
is an impOrtant achievement, but I must
caution also against complacency. The
progress made needs to be consolidated,
and further momentum must be built up
if recovery of 1980-81 is to mature into
full ﬂchcd growth next year. Tpis calls
for a realistic assessment of the strengths,
as well as the weaknesses of our economy.

15. Tne economy continued to be
subject to inflationary pressure during
1980-81 although there can be no doubt
that there was a marked improvement
over 1979-80. The increase in prices
during 1980-81 upto the end of January
1981 has been 13.5 per cent. It was nearly
20 per cent in the same period in the
previous year. Inflationary pressures were
particularly severe in the first half of the
year because of the after effects of the
drought of 1979 and this was especiall
evident in the behaviour of sugar, gur an
khandsari prices. With the improvement
in the supply situation in the second half
of the year, there was a definite improve-
ment. Prices declined from the middle of
October to the end of December. They
have risen since then, partly because of
the unavoidable increase in petroleum
prices effected in January. However ir
recent weeks, the increase in prices has
moderated.

16. 1 must caution, however, that
although inflation has abated, it has not
been overcome. The economy remains
subject to continuing cost push pressures,
including especially the transmission of
international inflation t}'rOugh rising prices
of oil and other essential imports. Since
these cost push pressures are likely to
persist, continued vigilance 1s required in
the coming year. It is essential to evolve a
strategy for coping with the cost push
inflation effectively by tackling the proglcm
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at its roots. This is not onlY a matter
of demand management. It also requires
an all out effort to increase efficiency
and achieve higher productivity.

17. Monetary and credit policies in
1980-81 were tailored to the requircments
of the inflationary situation and commer-
cial credit was strictly regulated. In
addition, steps were taken to ensure that
the distribution of bank credit conforms to
our economic and social priorities. The
Reserve Bank has evolved guidelines to
ensure that an increasing share of priority
sector credit is directed to weaker sections
especially those identified in the 20 poin’
programme. According to these guidelines»
40 per cent of priority sector lending is
to be earmarked for the agricultural sec -
tor. Half of the direct lending by com-
mercial banks to agriculture and allied
activities will be  directed to small
and marginal farmers and  agricul-
tural labourers. Furthermore, 12-5 per
cent of total credit advanced to small
scale industries will be reserved for rural
artisans, village craftsmen and cottage
industrics.

18. The expansion of banking in the ru-
ral areas is continuing and the programme
of establishing Regional Rural Banks
has been accelerated. There were only
6o such banks at the end of December
1979. There will be one hundred by the
end of March, 1981.  Another 25 Regional
Rural Banks will be established in the
year 1981-82. It is proposed to increase
their number to 170, covering 270 districts,
by the end of the Sixth Plan. A National
Bank for Agricultural and Rural Develop-
ment will be established as an apex
institution to meet the credit needs of the
rural community and a bill to this effect
will be introduced shortly.

19. This is an appropriate occasion to
inform the House that we have decided to
undertake a major re-organisation of the
Life Insurance Corporation in order to
strengthen its ability Lo meet the challenges
of the future. The Corporation has an
impressive record of extending insurance
service to the community. In the process
it has grown very considerably in size.
1t has, therefore, become desirable to res-
tructure the Corporation into more manage-
able units in the interest of operational
efficiency, and also to allow an element of
healthy compet tion. Accordingly, we have
decided to re-organise the Corporation
into five independent units with a co-or-
dinating body to provide for supervision
and guidance on matters of common
interest. I have no doubt that these changes
will improve the quality of service rendered
to the policy holders. This re-organisation
will impart a greater degree of dynamism
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into the working of these nstitutions,
and this will help to extend life insurance
into the rural areas, where only limited
headway has been made so far.

20. The balance of payments situa.
tion facing the country gives cause
for concern. Rising prices of impor-
ted oil have added enormously to
the external payments burden on the
economy. The import bill for crude
oil and petroleum products is likely to
reach Rs. 5,600 crores in 1980-81, com-
pared with only Rs. 1,677 crores two years
ago. Most of the increase is due to the
increase inoil prices. The total import
bill in 1980-81 is likely to be around Rs.
11,300 crores whereas exports are pro-
Jjected to be only Rs. 7,100 crores. Even
after allowing for the surplus on net in-
visibles, the country has to finance a
balance of payments deficit of about Rs.
2,000 crores in 1980-81. This is much
larger than the amount of external assis-
tance available, and it has led to a signi-
ficant drawdown of foreign exchange
reserves. It is, therefore, essential to evolve
a strategy for bringing the balance of
payments under conrol. The Government
has already taken a number of steps
in this direction.

21. High priority has been accorded
to oil and natural gas exploration in
order to reduce our dependence on impor-
ted supplies as much as possible. The
Oil and Natural Gas Cominission has
found evidence of hydrocarbons in several
structures both offshore and onshore and
it is essential to pursue the exploration
and development effort with all the re-
sources at our command. To this end, an
ambitious programme is envisaged for the
Oil and Natural Gas Commission and
Oil India Ltd. The urgency of the situa-
tion is also such that the Government
has decided to supplement our domestic
capability by engaging foreign parties on
contract, on a production sharing basis,
to hasten the pace of cxploration and
development of potential o1l fields. It is
expected that the foreign companies selec-
ted under this scheme will commence
work in the second half of 1981-82.
(Intrruptions) Mr. Speaker, are we going
to have a time toline debate ? I am
ready for it :

MR. SPEAKER: Please carry on.
(Interruptions)

MR. SPEAKER : This is at least
inexpensive.

SHRI R. VENKATARAMAN :

22. The balance of payments situation
also calls for strong support to exports
and the Government has taken several
important initiatives in this regard re-
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cently. Hon’ble Members will 1ecall
that in my Budget Speech last year I
stated that the Government had taken a
decision to establish an Export-Import
Bank to assist in the financing of interna-
tional trade. The details of this proposal
have now been worked out, and it is pro-
posed to introduce a Bill in the current
session for setting up the Export Import
Bank as a Statutory Corporation. I am
providing Rs. 70 crores in the Budget
for this purpose.

23. There is also considerable scope
for import substitution by increasing
domestic  production and expanding
capacity in sectors such as stecl, cement,
fertiliser, non-ferrous metals and oil-
seeds. This is being vigorously pursued.

24. The strategy of the Budget I am
about to present flows from my assess-
ment of the state of the economy. We
have come out of the crisis situation which
prevailed a year ago. The agricultural
sector has recovered and is well poised
for continued growth. The Industrial
recovery is a yet partial, but the various
policy initiatives already taken have created
conditions favourable for an industrial
revival. With further improvement
in infrastructure performance, the cons-
traints on industry in the coming year
should be substantially eased. The em-
phasis in 1981-82 must therefore shift
from crisis management to growth.

25. The tasks ahead of us have been
clearly indicated in the Sixth Plan, which
has now been approved by the National
Development  Council. The Plan es-
tablishes a target of 5.2 per cent growth
per annum and calls for an ambitious
public sector investment programme
of Rs. 97,500 crores. As in the past,
agricultural  development, with special
emphasis on the weaker sections, 1s the
centrepiece of our development strategy.
But the Sixth Plan also identifies some
other areas which have become especially
critical. The  energy-transport system
comprising such critical sectors as power,
coal, oil, ports and railways, requires
massive investments if these sectors are
not to hecome a constraint upon economic
growth.

26. The Budget must make a beginning
in undertaking these large and urgent
tasks. But it must do so in the full
knowledge that the threat of inflation has
not been fully overcome. The fiscal
deficit should therefore be kept within
tolerable limits. At the same time,
taxation must be used/judiciously so that
it does not fan the flames of 'inflation
as happened in 1979-80.

[+t Jaa Tag #5aq ;0 79 TF
== 1]
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27. Along with fiscal discipline we
must also take steps to encourage the
flow of private savings into the financial
system. Only thus can we ensure ade-
quate  availability of non-inflationary
financing to meet the rapidly expanding

needs of the economy. This flow of

resources into the financial system is
threatened in two ways and we must
tackle both.

28. First of all, it is threatened by the
pernicious growth of the black economy.
This generates income flows which cannot
easily surface in the financial system,
and are therfore directed into socially
harmful activity such as hoarding, pro-
fiteering, speculation and wasteful
consumption. This only stokes the
fires of inflation. The Government has
recently taken a major initiative to
direct some of the resources circulating
in the black economy into the public ex-
chequer through the sale of Special Bearer
Bonds.

[An hon. Member : It is a joke.]
Further action on a wide front is necessary
to check the generation of black money
so that this social evil is progressively
eliminated from our society.

[Shri L’ yotirmoy Bosu (Diamond Har-
bour): There is an election next year?]

29. A second impediment to financial
savings is the existence of high rates of
inflation. In an inflationary situation it
becomes essential to provide adequate
icentives to financial savings. Since bank
deposits are the most important single
mechanism for financial savings, it has
been decided to raise the interest rate on
maturities from one and upto five years.
An announcement to this effect is being
made by the Reserve Bank. The interest
rate paid on deposits above 1 year ma-
turity and upto 2 years will be raised
from 7 per cent at present to 7.5 per cent.
The rate paid on deposits above two years
and upto three years maturity will be
raised frcm 7 per ceit to at presentto 8.5
per cent. The rate paid on deposits above
three years maturity will Le raised frcm
8.5 per cent at present to 10 per cent.

30. The interest rate paid by banks
on deposits akove 5 years is unchanged,
but a new National Savings Certificate
will be issued with a maturity of 6 years
which will carry, an interest rate of 12
per cent.

[Shri  Fyotirmoy Bosu : By which
time the money value will become
half or quarter?)

This will provide the necessary ir centive
for encouraging longer term savings.

31. In addition to these measures, I
propose to raise the interest rate ceiling
on debentures from 12 per cent at present
to 13.5 per cent. This is in line with the
other interest rate changes proposed,
and it will encourage large mdu.'stna{)Oﬁ i
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to raise their requirements of investmen ¢
finance through their own efforts. It is
essential that these units, which have
the capacity to mobilise resources through
the lgnancml markets, should make
greater efforts in this direction and thus
reduce the burden on the term lendings
institutions.

32. At present, public companies are
permitted to accept deposits from the
public upto 25 per cent of the aggregate
of their pa‘d up share capital and free
reserves. They are also allowed to
accept deposits upto 10 per cent of paid up
capital and free reserves either from
their shareholders or from others when
guaranteed by a Director of the company.
These limits do not apply to inter-com-
pany deposits. These  provisions go-
verning company deposits will be con-
tinued. However, it is proposed to im-
pose a ceiling of 15 per cent on the interest
rate which can be paid on these deposits.
The requisite orders giving effect to these
decisions are being issued.

33. As a further step in facilitating
investment in industry we have decided
to relax the requirement under the Stock
Exchange guidelines that  promoters
can only hold a maximum of 40 per cent
of the equity of a new company. This
provision conflicted in some cases with
the requirement of the financial institutions
that promoters put up a minimum per-
centage of the total cost of the project.
This potential contradiction between two
different requirements had given rise to
considerable difficulties in the imple-
mentation of new projects. In order to
overcome these problems, promoters
will be allowed to hold higher equity
than 40 per cent limit during the initial
stages of a project. However, equity
holdings above 40 per cent will have to
be divested within three years from the
date of commercial producticn by an
offer of sail to the general public. ~ This
rationalization shculd speed up the im-
plementation cf new projects in industry.

34. I am confident that these wide-
ranging measures will help to encourage
the flow of savings into the financial
system and increase the availability of
funds for industrial investment. They
create highly favourable conditions for
growmn 1n the coming year.

35. Having outlined the brcad ap-
proach 1 have adopted in fcrn.ulating
the Budget and scme associated policy
initiatyves, I will now turn to the Revised
estimates for. 1980-81 and the Budget
estimates for 1g81-82.

Revised Estimates for 1980-81

36. The Budget estimates for 1g€o-81
bad envisaged a deficit of Rs. 1.445
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crores. However, as a result of discus-
sions between the States and the Plan-
ning Commission the State Plan outlays
were increased in a number of cases.
Central assistance for State Plans was
increased by Rs. 310 crores. We have
also to provide additional assistance of
Rs. 58 crores to the Rural Electrification
Corporation. The provision of short
term loans to the States for supply of
agricultural inputs also had to be increased
by Rs. 25 crores.

37. Inaddition, the Central Government
has to provide assistance of Rs. go crores
to the States to help in flood relief work.
Special loan assistance of Rs. 76 crores is
being provided to certain North Eastern

tates including Assam to meet the gap
in their resources caused by their excep-
tional difficulties.

38. A larger provision for subsidies is
beng made than originally envisaged.
The provision for net outgo on imported
fertilisers is being increased by Rs. 104
crores. The provision for food subsidy, sub-
sidy on controlled cloth and provision for
cash compensatory support and market
development for exports are also being
increased by Rs. 110 crores.

39. The provision for Defence expendi-
ture has to be increased by Rs. 200 crores.

40. The financial position of certain
public sector undertakings did not show
the recovery anticipated at the Budget
stage. Additional non-Plan assistance of
Rs. 104 crores to these undertakings has
therefore become necessary.

41. Turning to the Central Plan ex-
penditure, I am happy to inform the
House that expenditure in crucial sectors
like power, coal and petroleum has been
satisfactory. The House will also be
happy to note that the level of disburse-
ments of the Agricultural Refinance and
Development Corporation has for exceeded
the initial Budget estimates, and I am,
thercfore, roviding an additional sum

Rs. g crores to the Corporation.
An addmonal provision of Rs. 50 crores
is being made for Industrial Development
Bank of India to enable it to meet its
rising commitments. In certain sectors
like steel and civil aviation, there has
been a shortfall in jinternal resources
generation and budgetary support for
the Plan has to be significantly stepped
up. There may be some shortfalls in
the Plan expenditure jn some other sec-
tors. However, cven after taking these
into account, the budgetary support
for the Central Plan in 1980-81 will be
Rs. 297 crores higher than in the Revised

estimates. ,
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42. The total expenditure of the Central
Government is now estimated at Rs.
22,808 crores compared with Rs. 21,467
crores in the Budget.

43. Turning to receipts, I am happy
to inform the House that despite the
concessions in income-tax allowed in
the Budget for 1980-81, tax revenues
have not suffered. My judgement that
lower rate of taxation will promote better
voluntary compliance seems to have been
vindicated. The receipts from Corporation
tax would be higher by Rs. 35 crores
compared with the Budget estimate of
Rs. 1515 crores. (Interruptions) Wait and
see. Receipts from Union Excise duties
are also estimated to be higher by Rs. 99
crores compared with the Budget estimate
of Rs. 6265 crores. The reccipts from
Customs duties are likely to exceed the
Budget estimate of Rs. 2989 crores by as
Rs. 361 crores in the current year to due
to larger imports and higher international
prices. After deducting the States’ share
of the various taxes, the net tax revenue of
the Centre is now estimated to be Rs. 419
crores more than the Budget estimate
of Rs. 8922 crores.

44. Capital receipts too, show an im-
provement of Rs. 345 crores over the
Budget estimate of Rs. 7,694 crores.
This is because of higher market
borrowing of Rs. 104 crores and estimated
receipts of Rs. 200 crores from the sale of
Special Bearer Bonds, offset by some
shortfalls elsewhere.

413. Total receipts are now estimated
at Rs. 20,833 crores compared with the
Budget estimates of Rs. 20,022 crores.
The current year is now expected to close
with a deficit of about Rs. 1,975 crores.
The House will appreciate that almost
the entire increase in the budgetary
deficitis accounted for by larger budgetary
support for the State and Central Plans.

Budget Estimates for 1981-82

46. The Budget for 1981-82 reflects
the objectives, priorities and programmes
of the Sixth Plan. Plan outlays of the
Centre, State and Union Territories
in 1981-82 are estimated at Rs. 17,479
crore, compared with Rs. 14,593 crores
in the Budget estimates 1980-81. This
represents an increase of nearly 20 per cent.
The Plan outlay of the Centre for 1981-82
is being stenpped up very considerably
to Rs. 8,619 crores from Rs. 7,340 crores
in the Budget estimates 1980-81, an
increase of 17.4 per cent. This will be
financed by ‘{)udgetary support of Rs.
6,309 crores, and internal and extra
budgetary resources of Public Sector
Undertakings of Rs. 2310 crores. The
total of the approved Plan outlays of
States and Union Territories will be
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Rs. 8,860 crores as against Rs. 7253 crores
in Budget estimates 1980-81, that is, an
increase of 22 per cent. A provision
of Rs. 3,462 crores has teen made for
Central assisterce fcr tte Plans of the
States and Union Territories.

47. Agriculture has a preponderant
role in our economy and is develorment
sets the pace for the economy as a whole.
The Annual Plan outlay for agriculture
in the Central and State Planshas keen
stepped up to Rs. 1047 crores from
Rs. q25 crores in Budget estimates
1980-81. Expansion of the area under
irrigation is the most important single
factor enabling a shift to high productivity
scientific farming. Accordingly it s
proposed to add 2.5 million hectares
under irrigation in 1981-82. The outlav
for major and medium irrigation in the
Annual Plan of the Centre and States
for ycar 1981-82 is being raised substan-
tially to Rs. 1408 crores from Rs. 1213
crores in DBudget estimates 1980-81.
The outlay on minor irrigation will be
Rs. 301 crores compared with Rs. 266
crores in 1980-81.

48. Parallel with the effort at hoosting
total agricultural production,  Annual
Plan lays great stress on special pro-
grammes to bencfit the weaker sections
of rural society such as landless labour,
small and marginal farmers, rural artisans
and scheduled castes and scheduled tribes.
One of the important programmes
which this Government has launched
for this purpose is the ational
Rural Employment Programme.

[t wraar fog g : fagre § deges wvew
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We are providing Rs. 180 crores in the
Central Plan for this programme and this
will be matched by an equal amount from
the States.

49. Another important initiative
aimed at helping the weaker sections is
the Integrated Rural Development Pro-
gramme. This programme absorbs the
earlier complementary, and somelimes
overlapping programmes aimed at parti-
cular sections of the population. We
have provided Rs. 198 crores for this
programme as well as for special pro-
grammes such as Desert Development
and Drought Prone Area Programmes.
With an equivalent contribution from
the States, it is_expected that the Inte-
grated Rural Development Programme
will help 3 million families to go above the
poverty line in 1981-82.

50. Central assistance fcr tke Sgecial
Component Plans for Scheduled Castes
was intrcduced in tke very first Budget

of the present Government. We have

rovided Rs. 110 crores for the next year;
n additi n, Rs. 13 crores will ke invested
in the Scheduled Castes Development
Corporations of States. Along with an'
equal contribution from the States, this
will enable these Corporations to raise
substantial funds frcm the financing insti-
tutions. The tribal sub-plan, which is
the vehicle for the development cf tribal
areas will receive an augn:ented provision
of Rs. 85 crores during 1981-82, com-
pared with Rs. %0 crores in 1980-81.
A provision of Rs. 92 crores has bteen
made for the Special Hill Development
Programme compar d with Rs. 61 crores
in 1980-81.

51. In pursuance of the Government’s
policy to accelcrate the provisicn of safe
drinking water in problem villages, an
amount of Rs. 110 crores has teen allo-
cated in 1981-82. Together with the
provisions made in the State Plans, this
would enable about 36,000 additional
villages to be covered during the next
year.

52. The Annual Plan accords high
priority to the all important task of ex-
panding capacities in sectors such as oil,
coal and power. It is proposed to pro-
vide Rs. 580 crores for coal and lignite
projects in 1981-82. This represents an
increase of 31 per cent over the provision
of Rs. 443 crores in 1980-81.

53. Large increases have also been
made in the outlay for power in the
Central Sector. We have provided Rs.
721 crorcs in 1981-82 compared to Rs.
520 crores in the last Budeet. This reflects
the expanding role of the Centre in the
power sector. We propose to take up
the Dulhasti Project in Jammu and
Kashmir and the Koel Karo project
in Bihar in the Central sector in the
coming year. The total outlay for the
power sector in the State and Central
Plans taken together is Rs. 3326 crores
compared to Rs. 2745 cr res provided
in the plan for 1980-81. Additional
generation capacity of 3000 MW is ex-
pected to be commissioned during 1981-82.
The Rural electrification programme pro-
vides for electrification of 22.000 villages
and  energisation of 4.25 lakh pump-
sets in the coming year.

54. In keeping with the high priority
accorded to exploration and development
of oil and natural gas resources, the Plan
outlay for the petroleum sector has teen
increased to Rs. 1011 crores in 1981-82
compared with Rs. 780 crores in the
current year. An outlay of Rs. 67 crores
is proposed to in the petro-chemical
sector.
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55. An outlay of Rs. 796 crores is being
provided for steel in 1981-82. A significant
development in this area is the recent
commissioning of the Demonstration Plant
for Sponge Iron Production at Kotha-
gudem. This project is of special signi-
ficance to India since the techuiology for
production of sponge iron by using non-
coking coal willenableus to over-come
the constraints imposed by the limited
reserves of coking coal in our country.

56. The Annual Plan for 1981-82 en-
visages a significantly higher outlay of
Rs. 223 crores for minerals development
against Rs. 130 crores in 1980-81. This
includes a provision of Rs. go crores for
the Orissa Aluminium Project which will
be implemented by the new National Alu-
minium Company registered with head-
quarters at Bhubaneswar in Orissa. The
bulk of the project cost is expected to be
financed by external credit and commercial
borrowings.

57. In tune with our concern for im-
proving transport facilities, we have en-
hanced the outlay in the Central Plan for
the transport sector to Rs. 1535 crores,
fromRs. 1351 croresin 1980-81. Hon’ble
Members are already aware that a subs-
tantial increase has been made in the
Plan outlay of the Railways from Rs.
760 crores in 1980-81 to Rs. 980 crores.
A provision of Rs. 108 crores has been
made for the development of ports which
includes construction of additional berths
at Kandla, Tuticorin and Visakhapatnam.

58. In tune with our driver to improve
-and modernise communication facilities,
it is proposed to extend 2 lakhs direct
telephone connections druing  1981-82.
(Interruptions) ...... heydo not want
telephones.  [Skri Ratansingh Rajda: We
want do not dead telephones]. An outlay
of Rs. 518 crores for Posts and Telegraphs
including communications has been provi-
ded in the Plan.

59. An outlay of Rs. 390 crores is being
provided for chemicals and fertilisers
which includes substantial provision for
the gas-based fertiliser projects at Thal
Vaishet, Hazira and Namrup.  Proposals
for new nitrogenous and phosphatic fer-
tiliser plants are also being finalised.

60. Village and small industries have
an immense potential for providing em-
ployment while sustaining the traditional
arts and skills of the village artisans and
craftsmen. An outlay of Rs. 162 crores
has been earmarked for these sectors
adding to the outlays of Rs. 153 crores
in the Plans of the States and Union
“Territories.
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61. Finally I come to the all important
question of population growth. All our
efforts at eradicating poverty will be frus-
trated if we cannot reduce the rate of
population growth. We have taken up
revitalisation of the Family Welfare Pro-
gramme in earnest. A provision of
Rs. 155 crores is being made for this pro-
gramme in 1981-82

62. The Government is deeply con-
cerned about the lack of adequate com-
munication facilities in the North-East.
We have therefore, decided to take up
six National Highways with a total length
of 1700 Kms. at a total cost of Rs. 70
crores. It has also been decided to es-
tablish a more direct connection from
Nowgong to Dimapur on National High-
way No. 36 at a cost of Rs. 16 crores.
Certain missing links on the road run-
ning along the Indo-Bangladesh Border
in Meghalaya will be completed at a
cost of Rs. 26 crores. Railway facilities
in this area are also being augmented.
Hon’ble Members are aware that the
Third Level Air Service has already
started functioning in the North-Eastern
Region.

63. Non-Plan expenditure has been
subjected to careful scrutiny to keep it
to the minimum. Defence expenditure
is estimated at Rs. 4200 crores as against
Rs. 3800 crores in the current year. I
am sure that the House will agree with me
that in these difficult times the reasonable
requirements of defence should be fully
met.

64. A provision of Rs. 3124 crores is
being made for interest payments as against
Rs. 2665 crores in the current year, the
increase being mainly on account of
internal debt. Due to the increase in
prices of naphtha and other inputs, the
cost of production of indigznous fertilisers
has also gone up. The cost of imported
fertilisers has al o increased. Accordingly,
the Budget for 1981-82 provides for a higher
subsidy on fertilisers of Rs. 679 crores
as against Rs. 466 crores in the current
year.

65. Provision for non-Plan loans to
public sector undertakings has been re-
duced from Rs. 454 crores in the current
year to Rs. 318 crores in view of the anti-
cipated improvement in their psrformance
and financial position in the next year.
A lump sum provision of Rs. 200 crores
is also being made in next year’s Budget
to cover the incidence of additional ex-
penditure on dearness allowance to Central
Government employees. In future, dear-
ness relief to pensioners will be paid at the
rate of 2.5 per cent of pension for each
8 point rise in the consumer price index
nstead at the rate of 5 per cent for
jeach 16 point rise as at present. The
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procedure for payment of dearness relief
to pensioners is also beings streamlined.
These changes will mitigate the hardship
faced by pensioners.

66. Hon’ble Members are also aware
‘that India will have the privilege of hol-
-ding the next Asian Games in 1982 in
the Capital.

st arA fag ww@v : gA wE @ WX
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(Interruptions)

‘SHRIR. VENKATARAMAN: It is a long
speech. I like some interruptions also.

MR. SPEAKER : They are trying to
:provide.

SHRI R. VENKATARAMAN:

The expenditure necessary next year for
“the games is being provided in the budgets
of the Ministries concerned. Most of the
expenditure will be on improvement and
«creation of permanent assets like roads,
-stadia, and other sports facilities.

67. The total non-Plan expenditure for
1981-82 is estimated at Rs. 15100 crores
compared with Rs. 13736 crores in the
.current year.

68. As regards receipts for 1981-82,
‘the gross tax revenues at the existing
rates of taxation are estimated at Rs.
14472 crores compared with Rs. 13133
.crores in the current year, showing an
increase of Rs. 1339 crores over the Revised
-estimates. The States’ share of taxes in
.crores 1981-82 is estimated at Rs. 4206
-compared with Rs. 3792 crores in the
current year. Consequently the Centre’s
net tax revenue will be Rs. 10266 crores
as against Rs. 9341 crores in the current
‘year.

69. The receipts from market loans are
~estimated at Rs. 2800 crores compared
with Rs. 2604 crores in the current year.
Small savings are estimated to yield Rs.
1250 crores next year compared with
Rs. 1100 crores in the current year. Ex-
ternal assistance, net of loan repayments,
ds estimated at Rs. 1379 crores as compared
with Rs. 1258 crores in the current year.
A credit of Rs. 8oo crores has also been
taken for receipt from sale of Special
Bearer Bonds in the next financial year.

70. Taking into account the effect of
the changes in the fare and freight rates
of railways, changes in the P&T tariff to
which I will refer a little later and the
continuance of the Compulsory Deposit
“Scheme for Income-tax Payers beyond
31-3-1981, the total receipts for 1981-82
are estimated at Rs. 23061 crores. The
«otal expenditure for next year is esti-
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mated at Rs. 24871 crores. The over all
budgetary gap at the existing rates of
taxation will thus be Rs. 1810 crores.

I shall no longer keep the hon. Members
in suspense. I now turn to the fiscal
proposals.

PART B

71. Income-tax and other direct taxes are
important instruments for raising resources
and reducing disparities. We propose
to achieve these objectives by plugging of
legal loopholes and effective administration
rather than by enhancement of rates which
often leads to tax evasion and generation of
black money. My proposals are also desig-
ned to further our Party’s avowed policy of
affording relief to the middle classes in these
difficult times.

72. Hon’ble Members will recall that
last year the exemption limit for income-
tax on personal incomes was raised to Rs.
12,000. But the ni/ slab rate was retained at
Rs. 8,000. The house will be glad to know
that I propose to raise the exemption limit
for income-tax in the case of non-corporate
taxpayers other than registered firms and
Hindu undivided families with one or more
members having separate income exceeding
the exemption limit, from Rs. 12,000 to
Rs. 15,000. With a view to providing sig-
nificant relief to middle income groups, I
further propose to raise the ni/ rate slab from
Rs. 8,000 to Rs. 15,000 and also restructure
the rate schedule up to Rs. 30,000. The rate
of income-tax on the slab of Rs. 15,001 to
Rs. 25,000 will be 30 per cent. and on the
slab of Rs. 25,001 to Rs. 30,000,34 per cent.
The rates of income-tax on higher slabs will
remain unchanged. As a result of these
changes, about 14 lakhs of taxpayers will
go out of the income-tax net. I venture to
claim that never have so many people been
freed from the burden of income taxation
at one stroke. Apart from this, another
11'5 lakhs of taxpayers in the income
brackets of Rs. 15,001 to Rs. 30,000 will also
get varying degrees of relief. The reduction
in the tax liability at income level of Rs.
15,000 will be Rs. 990; at Rs. 20,000, Rs.
495 and at Rs. 25,000, Rs. 220. There will
be no change in the tax liability in the case
of taxpayers having income exceeding Rs.
30,000.

SHRI JYOTIRMOY BOSU : They
are the poorest people of the country.

SHRI R. VENKATARAMAN : You will
have to get some time to read . Thus I
provided in one year income-tax exemption
and/or reduction to over 25 lakhs of income-
tax assessees out of about 40 lakhs of asse-
ssees in the country. (Interruptions) More
things to come.

At present, salaried taxpayers are
entitled to a standard deduction in an
amount equal to 20 per cent. of the salary
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up to Rs. 10,000 and 10 per cent. of the ba-

lance subject to an overall ceiling limit of
Rs. 3,500. These limits were fixed in 1974.
In view of the subsequent rise in prices,

and as a means of relief to salaried tax-

payers, I propose to enhance the rate of
standard deduction to 20 per cent., subject

to a higher ceiling of Rs. 5,000. Hon’ble

Members will be happy to know that this

benefit will be applicable to pensioners also.

At present, employees in receipt of conve-

yance allowance are entitled to a standard

deduction of Rs. 1,000 only. It is now pro-

posed that they should be given the benefit

of full standard deduction.

74. In view of the urgent need to raise the
level of savings in the economy, I propose
to continue the Compulsory Deposit Scheme
for Income-tax Payers for another two
years,

75. The corporate sector has a crucial role
to play in the growth of the national eco-
nomy. I have earlier in my specch referred
to the various steps taken for improving the
climate for investment in industry. I now
propose to reduce by 5 per cent. the sur-
charge on income-tax payable by all classes
of companies i.e. from 7-5 per cent to 25
per cent. This will add to the internal avail-
ability of funds in the corporate sector and
should improve the scope for investment
financing from their own resources. This
step will reinforce the impact of the mea-
sures which I have indicated earlier for
mobilising financial resources for industrial
investment.

76. As Hon’ble Members are aware, all
categories of tax-payers are required to pay
advance tax on pay-as -you-earn basis.
Surtax is, however, not payable by com-
panies in advance. I propose to remove this
anomally and provide that surtax will also
be payable in advance during the financial
year preceding the relevant assessment
year.

77. The Eleventh Schedule to the In-
come-tax Act contains a list of industries
which do not qualify for specified invest-
ment related tax concessions under the
Income-tax Act. For example, investment
allowance or tax holiday is not admissible
in respect of these inclustries unless they are
in the small-scale sector. Industries included
in this Schedule were originally considered
to be of low priority, However, on review-
ing the list, I do not find any justification
for treating many of the listed industries as
of low priority. Accordingly , 14 groups of
industries will be removed from this Sche-
dule and will now become eligible for the
specified tax concessions. These industries
include electric fans, pressure cookers, glass
and glassware, pigments, colours, paints,
enamezls, varnishes blacks and cellulose
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lacquers, chinaware and porcelainware,
mosaic tiles and glazed tiles, sy thetic deter-
gents, amplifiers or any other apparatus
used for addressing the public, vacuum
flasks and other vacuum vessels, etc. These-
industries, some of which have export poten-
tial, will now become eligible for the speci-
fied tax concessions.

78. Hon’ble Members will recall that the
Government had taken several measures
last year to curb the wse of private discre-
tionary trusts as a device for tax avoidance.
Another tax avoidance device that has come
to the notice of the Government is the crea-
tion of oral trusts. With a view to checking
this abuse, I propose to subject oral trusts
to income-tax at tte maximum marginal
rate and to wealth-tax at the flat rate of

3 per cent. or at the appropriate rate appli-
cable in the case of an individual, which-
ever course is more beneficial to the revenue.
This proposal will take effect from the.
assessment year 1981-82,

79. Another device being used for avoid--
ing proper tax liability is the creation of
associations of persons without defining
the shares of its members. This enables the
creation of a large number of taxable entities.
which under the existing law, will be char-
geable to income tax separately. I now
propose that such associations of pers ns be
charged to imcome tax at the maximum
marginal rate and to wealth tax at the flat
rate of 3 per cent. or at the appropriate rate
applicable in the case of an individual whjch-
ever is higher. This proposal will also also
take cffect from the assessment year 1981-82..

8o. Earlier in my speech, I have referred”
to the prospective participation of foreign
companiesin the field of oil exploration and
production. In this connection,it is necessary
to take several steps relating to tax matters.
Firstly, it is proposed to extend the Income
tax Act and the Companies (Profits) Surtax
Act to the off-shore areas. Secondly, it is
proposed to insert suitable provisions in the
Incomcatax Act and the ompanies (Profits)
Surtax Act to enable the Central Govern-
ment to provide, by a notification in the offi-
cial Gazette for an exemption, reduction in-
rate or other modification in respect of in-
come-tax or surtax in favour of any class of
persons engaged in the business of mineral
oils and gas in association with the Central
Government or any person authorised by it.
Notifications under tgc new provisions when
made will be placed on the Table of both
the Houses of Parliament. It is also propo-
sed to amend section 42 of the Income-tax
Act relating to special provision for deduc-
tions in the case of business of the prospec-
ting for or extraction or production of mi-
neral oils so as to extend its scope to cover
cases where the Government it self does not
participate in such business but does so-.
through any person authorised by it.
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81. While the search for additional
quantities of oil should continue with
unabated vigour, there is also an urgent
need to accelerate the development and
use of renewable energy resources and to
pramote their utilisation. The renewable
energy sources which have already heen
brought to the threshold of commercial
use by our scientists and engineers include
solar, biomass and wind energy. Some
fiscal incentives to promote use of these
non-conventional forms  of energy
are called for. I, therefore, propose to
enhance the depreciation allowance on
machinery or plant installed for manu-
facturing renewable energy devices and
systems from 1o per cent. available at
present to go per cent. Depreciation on
renewable energy devices and systems used
for business or profession will also be
allowed at the enhanced rate. Other
measures under contemplation by the
Government include loans to the relevant
industries on suitable terms from financial
institutions and exemption from certain
taxes and duties.

82. T had earlier in my speech referred
to the imperative need to promote our
exports in view of our difficult balance of
payments situation. To encourage estab-
lishment of export-oriented industries in
the Free Trade Zone, the Government

to allow complete tax holiday
in respect of units set up in these Zones
for an initial period of five years in lieu
of all other concessions.

83. Tea is one of our important export-
oriented industries. At present, develop-
ment allowance equal to 50 per cent.
of the expenditure incurred on plantation
of tea bushes in any new area or on any
land which has been previously aban-
doned is allowed in computing the income
from tea business. For this purpose,
the expenditure qualifying for develop-
ment allowance is restricted to Rs. 12,500
per hectare of land situated in hilly areas
and Rs. 10,000 per hectare in other areas.
Having regard to the increase in the cost of
planting in recent years, I propose to raise
these ceiling limits to 40,000 per
hectare of land situated in Darjeeling dis-
trict, Rs. 85,000 per hectare in respect of
land situated in other hilly areas and Rs.
30,000 per hectare in plains.

84. Under section 35B of the Income-
tax Act, domestic compa'git: a_nd Int()in-
col ate  t ers resident in India
alerp:ntided at’;P:yweighwd deduction in
the computation of the taxable profits at
the rate of one and onec-third times the
amount of qualifying expenditure incurred
bithem on development of export markets.
The scope of this provision was curtailed
last year as it had been misused for claim-
ing a weighted deduction in respect of
expenditure incurred in India on activi-

ties which had no direct relation with

the basic objective of development of export
markets. In order to guard against
such misuse, while at the same time pro-
tecting all legitimate ecffort at expart
market development, the Government is
framing rules which will identify a number
of specific activities to be allowed under
section 35B. The necessary notification
in this behalf will be issued shortly.

85. Electronics is both a labour-inten-
sive and export-oriented industry. I, there-
fore, proposc to include the electronic
component industry in the Ninth Schedule
to the Income-tax Act and provide that
dividends derived by a domestic company
from an Indian company d exclu-
sively in the manufacture of electronic
components will be completely exempt
from income-tax.

86. The smallscale industrial under-
takings enjoy certain tax concessions
under the Income-tax Act. For this purpose,
an industrial undertaking is regarded as
a small-scale industrial undertaking if
the aggregate value of the machinery and
plant installed therein as on the last day
of the previous year does not exceed Rs.
10 lakhs. I now propose to raise this
limit to Rs. 20 lakhs in line with the new
definition of a small-scale industry.

87. Under the existing law, in compu-
ting taxable income, a deduction equal
to 20 cent. of the profits and gains
derived from the business of publication
of books is allowed. I propose to extend
this concession for a period of five years
Evith effect from assessment year 1981-

2.

88. At present approved financial
corporation and public housing finance
companies are entitled to a deduction in
respect of the specified percentage of in-
come carried to special reserve, subject
to certain conditions. The aggregate
of the amounts qualifying for such deduction
is, however, subject to an overall ceiling
equal to the amount of the paid-up share
capital. In order to enable such cor-
porations and companies to build up such
reserves further, I proposc to double the
present ceiling.

89. Under the existing law, resident
individuals and Hindu undivided families
are entitled to a deduction in respect of
medical treatment of physically or mental-
ly handicapped dependants. I propose to

ouble the amount of this deduction to
Rs. 4,800 in respect of a dependant who
is hospitalised for a period of 182 days or
more during the relevant accounting year
and Rs. 1,200 in other cases. The Howse
will doubtless welcome this concemion
being given in the International Year for
the Disabled Persons. (Interruptions)
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THE MINISTER GF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE): Politcally handicapp-

MR. SPEAKER  Mentally handi-
capped.

SHRI R. VANKATARAMAN
That I will give in the next Budget.

go. I propose to give some significant
concessions under the Estate Duty Act.
The present limit of Rs. 50,000 for estate
duty was fixed in 19318 I propose to raise
it to Rs. 1-5 lakhs the same as under the
Wealth-tax Act. I also propose to provide
that one residential house or part thereof
will be valued for estate duty purposes
on the same basis as for the purposes of
wealth-tax. Since the Estate Duty Act
can be amended only with the concurrence
of State Legislatures, a Bill for giving effect
to these proposals will be introduced
later.

91. I propose to make certain amend-
ments in the Income-tax Act to upgrade
the qualifications for appointment as
members of the Income-tax Appellate
Tribunal.

92. Other amendments to the direct
tax laws are of minor significance. I
would not like to take up the time of the
House by referring to them in detail
here.

93. Thereduction in theratesand other
concessions in respect of  income-tax
on personal incomes would result in a loss
of Rs. 146 crores in a full year and Rs.
115 crores during 1981-82. Having re-
gard to the pattern of sharing of income-
tax between Centre and States, these con-
cessions will entail a loss of revenue of Rs.
29 crores to the Centre in 1981-82. The
loss of revenue on account of reduction in
the rates of corporauon tax and other
concessions to companies will largely be
balanced by the payment of surtax in
advance by companics. I am, therefore,
not assuming any loss of revenue on this
score for 1981-82. Uptill now I have
not levied any tax.

. I now turn to my proposals on
indirect taxes. My basic approach is
that-additional revenue should flow largely
from increase production. However, there
is need to mobilise additonal resources
to finance the Sixth Plan. While secking
to raise additional resources I have never-
theless kept in mind the imperative need
to avoid hardship to the middle and
poarer sections of consumers and to provide
a larger measure of relief to the small-
scale sector of our industry.
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95. Taking Customs duties first,
my principal proposal relates to auxiliary
duties of customs. This duty has been
levied on an annual basis since the
1973 Budget. While conti-
nuing this levy I also propose to raise the
rates of auxiliary duties as a measure of
additional resource mobilisation. In recent
years we have been following a fairly
liberal import policy. The difficult balance
of payments outlook points to the need for
conserving foreign exchange. The
mechanism judiciously ~used, can help
conserve foregin exchange and also raise
some revenue. I, therefore, propose to in-
crease the rates of auxiliary duties by
5 per cent ad yalorem, on all categories of
1mports with a few well-merited exceptions.
This will obiviate a sharp increase in the
landed cost of any particular article.

96. Auxiliary duties of customs are now
leviable on imported goods broadly on a
three-tier basis. Items subject to a basic
duty upto 6o per cent ad palorem, for exam-
ple, basic raw materials, bear an auxiliary
duty of 5 per cent ad yalorem; on items such
as semi-processed goods and  intermediates,
where the rate of basic duty is 60 per cent
ad palorem or above but less than 100 per
cent, the rate of auxiliary duty is 15 per cent
ad palorem; and Where the rate of basic duty
is 100 per cent ad palorem; or above such
as on finished and consumer goods,
the rate of auxiliary duty is 20 per cent
ad palorem. In other cases the rate of auxili-
ary duty is 5 per cent ad palorem, except
crude petroleun on which the rate is Rs.
9.50 per metric tonne. There are also
some items which are fully exempt from
auxiliary duty. My proposal is to increase
the rate of auxiliary duty to 10 per cent
ad palorem wherever the rate of auxiliary
duty is now 5 per cent; to 20 per cent ad
valorem wherever the rate is now 15 per cent;’
and to 25 per cent ad palorem wherever the
rate is now 20 per cent. I do not however,
propose to increase the auxiliary duty on
crude petroleumn.

97. In line with the approach I have °
explained, I propose to withdraw the
present full exemption from auxxllary duties
of customs in respect of certain items of
capital equipment and subject them to
auxiliary duty of customs at the rate of
5 per cent ad galorem. This increase would
cover, among other things, imports of
machinery as ‘project imports’ as also
items of machinery on which the concessio-
nal rate of 25 per cent ad valorem is  applied.
This measure would, apart from yielding
additional revenue, afford some additional
g:otccnon to the indigenous machine -

ilding industry which has, of late, had to
face a significant escalation in input costs.

98. I said earlier that I would exclude
some items from the proposed increase in
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the auxiliary duties of customs. Imports of
essential items like edible oil will be exemp-
ted from the proposed increase. Bulk petrol-
eum products such as kerosene and high
speed diesel oil and steel imported for buffer
stock operations will also not attract
the increased levy. Items on which
import duty rates have been changed in the
recent past with a view to maintaining parity
with prices of domestic products have also
been kept out of the purview of the increa-
sed levy. Further, keeping in view our
commitments under the General Agree-
ment on Tariffs and Trade, I propose to
give up the auxiliary duty in respect of three
itemns involving a small revenue sacrifice.
Further details of the proposals are avail-
able in the Budget Papers.

99. These proposals are expected to
yield an additional revenue of about
Rs. 250 crores.

100. My next proposal relates to levy
of import duty on newsprint. At present
this item is fully exempt. There is a large
foreign exchange outgo on imports of news-
print. There is no reason why this commo-
dity should not bear a moderate rate of
customs duty. I, therefore, propose to
impose an effective customs duty of 15 per
cent ad palorem on imported newsprint.

st ToATe @A wred @ 38 §e<im
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SHRI R. VENKATARAMAN: You will
get a better publicity on this than I. I
expect this measure to vyield an additional
revenue of about Rs. 21 crores.

101. Imports of stainless steel bars and
wire rods now attract a duty of 75 per cent
. because they have industrial applications.
But there is reason to believe that some
of these imports are being diverted for
rerolling into strips and sheets used in the
manufacture of utensils. (Interruptions)
1, therefore, propose to raise the effective
customs duty on stainless steel bars and
rods and wire rods from 75 per cent to 175
per cent ad palorem. 1 have, however, taken
care to see that this increase does not affect
imports of stainless steel wire rods which
are used for the drawing of wires. This
measure is expected to yield an additional
revenue of Rs. 5 crores.

SHRI C .M. STEPHEN: Is poor man
affected?

SHRI R. VENKATARAMAN : For
this, so much noise has been made.

102. 1. also propose to raise the basic
customs duty on plain shaft bearings from
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60 per cent to 100 per cent ad palorem.
This increase should help to restrict large
scale imports of bearings such as thin-
walled bearings, which have been affecting
the indigenous industry. This proposal is
expected to yield an additional revenue of
Rs. 2.75 crores. On similar considerations
it is proposed to raise the basic customs duty
on computers and computer peripherals
from 40 per cent to 50 per cent ad oalorem.
The likely revenue gain from this increase
would be Rs. 1 crore. These are all protec-
tive duties; they are not revenue duties.

103. I will now come to excise duties.
The House will recall thatin 1978 the Addi-
tional Excise Duties (Textiles and Textile
Articles) Act was passed, in terms of which
an additional duty of excise was levied on
certain textiles and textile articles at 10 per
cent of the basic excise duty leviable. The
revenue from this excise levy was intended
to meet the expenditure incurred by way
of subsidy on controlled cloth. The produc-
tion of controlled cloth is being stepped up,
with emphasis on larger production of dho-
tis and sarees which are of specia! signifi-
cance to the poorer sections of society, par-
ticularly in rural areas. a result, the
provision for subsidy under this
scheme would rise to nearly Rs. 100
crores in the coming year. The'revenue
at the existing rate of additional excise duty
is only about Rs. 66 crores. I, therefore,
propose to raise the rate of additional excise
duty from 10 per cent to 15 per cent of the
basic excise duty on all the items which are
now covered by the levy. Without under-
standing, they are all saying something.
I am sure, many of you are going to support
this when you are going.to debate it. You do
not understand the meaning of what I am
saying. Mr. Indrajit Gupta will support me.
This is exactly what he said four days back.
This would yield an additional amount
of about Rs. 33 crores and help finance, the
increased outlay on controlled cloth.

104. As regards special excise duties, I
propose only to continue them at the existing
rates. The exemptions in force are also
being continued.

105. My remaining - proposals under
Union e¢xcise dutics are mainly designed to
achieve simplification and greater clarity.

106. Hon’ble Members would be aware
that there is a graded structure of duty on
matches, the mechanised sector paying
Rs. 7.20 per gross boxes, the middle sector
pa&ng Rs. 4.50 and the cottage sector Rs.
1.60. In the light of the report of the Dan-
dekar Committee and a special study madé
by the Government, it has become necessary
to discourage a tendency of middle sector
units towards mechanisation of certain
labour-intensive  processes. Accordingly,
I propose that the concessional rates of duty
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i.0. Rs. 4- 50 for middle sector units and Rs.
1 .60 for cottage units, will not be available
if power is used in the labour-intensive
procasses of frame-filling, dipping splints
in match composition, box making , box
filing, labelling and banderolling and
packaging. If such use power for any of the
above processes, they will be liable to a duty
rate of Rs. 5.50 per gross boxes, which
would be intermediate between the rate of
Rs. 7 .20 applicable to the fully mechanised
scctor and Rs. 4.50 now applicable to the
non-mechanised middle sector. I would
like to stress that this is not intended as a
revenue  measure, It is intended only to
protect through the excise mechanism, the
employment potential of the non-mechani-
sed sector.

107. With a view to preventing the possi-
ble infiltration of the middle sector into the
cottage sector and in order to ensure
that the benefit of the lowest rate of duty
accrues to genuine cottage sector units, it
is proposed to reimpose a ceiling on the
clearances by cottage sector units at conces-
sional rates. The new ceiling, which is pro-
posed to be fixed at 120 million matches per
unit per annum, is much more liberal than
the cdiling of 75 million that existed prior
to the 1980 Budget. The pattern of produc-
tion and clearance will be kept under watch
and this ceiling will be reviewed if circum-
stancs so warrant. The changes I have
proposed are fair to all scgments of the in-
dustry and are a designed to promote both
employment and production in the best
posmible manner.

108. Another rationalisation measure
relates to the concession available to
manufacturers of goods falling under Tariff
{ng GBthho \mdcrm:e workdon ‘job” ‘t:::is.

nder the present scheme, duty is being
effectively collected only on the ‘job
charges’ ‘Kc.id by the principal manufac-
turer to the job worker. In the operation
of the scheme, however, several difficulties
have been experienced, particularly on
the question of what is job work’. ere
have been cases where some manufacturers
have taken undue advantage of the con-
cession. I, therefore, propose to replace
the present scheme by one in which,
instead of levying duz separately on the
job charges paid to the job worker, the
duty will be paid by the principal manu-
facturer on the value of the finished goods.
This step should be generally welcomed
by ancil?:ry units which undertake work
on job basis.

109. I also pr to rationalise the
Central Excise tanff entry and the rate
structure relating to tyres with a view to
making the legislative intent clearer and
minimising the scope for disputes in classi-
fication and it, particularly in
regard to off-the-road tyres used in bulldo-

FEBRUARY 28, 1981 1981.82 104

zers, scrappers and other earth moving
equipments. While proposing the necesary
amendments, I have taken care to main-
tain the existing rates of duties and duty
concessions in respect of tyres both for
agricultural tractors and their trailers.

1170. ‘The other major area where ra-
tionalisation of the tariff entries has been
proposed is in regard to non-ferrous metals
under the respective entries in the Central
Excise Tariff. There has been considerable
debate and dispute on the question of
assessment of waste and scrap of these me- |
tals. To set these at rest it 1s proposed to
specifically cover waste and scrap of these
metals under the respective tariff entries.

111. In addition to the above, a few
other amendments to certain tariff entries
as also the insertion of a separate tariff
item for polyester film have been proposed.
‘The details of these changes may be seen
from the Budget papers.

112. 1 now turn to a propasal which
seeks to fulfil a longstanding demand of
State Governments. The scheme of levy
of additional excise duty in licu of sales-
tax is at present applicable to sugar,
tobacco and some textile items.
‘The National Development Council
had recommended that the revenue yield
from Central excise duties and additional
excise duties be in the ratio of 2:1 as far as
possible. At a Conference of Chief Mini-
ters, I gave an assurance that and effort
would be made to achicve this ratio in
respect of these commodities as a whole.

113. I have considered how best this
assurance can be fulfilled. The simplest
solution will be to make a change in the
ratio for sharing of revenues from cigarettes
as between the Centre and the States.
As against the present ratio of 76:24
between basic excise duty and additional
excise duty in the composite rate applicable
to cigarettes, the ratio is proposed to be
changed to 72° 5:27-5. This will be com-
bincgtvit.h a uniform increase in the specific
duty element in the composite rate from
Rs. 21°00 to Rs. 2125 per thousand.
The overall revenue from cigarettes will
remain practically unchanged.  There
should, therefore, be no justification for
manufacturers to mark up the prices of
cigarettes. With these changes the overall
ratio between the yields from basic and
special excise duties on the one hand and
additional excise duties on the other is
expected to improve to 2:1 taking the
three items sugar tobacco and textiles to-
gether.  This will result in a transfer of
about Rs. 21'72 crores from revenues
under Central excise to the revenue under
addtional excise duty.

114. 1 have also a minor proposal
which is basically of interest to the Staje
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Governments. Under the Medicinal and
Toilet Preparations Act, 1959, excise
duties are leviable on medicines and toilet
prePuations which contain alcohol, nar-
cotics and narcotic drugs. Certain changes
have been proposcd in the Act with a view
to effecting a switch over to the metric
s and also to eliminate avoidance of
uty in oertain cases. The  changes
owever, have very little revenue
significance.

115. I shall now turn to concessions
in the area of indirect taxes. This Govern-
ment is committed to the pursuit of a
vigorous policy of promotilolf small scale
industry in the interest both of employment
and broader development of entrepreneur-
ship. Accordingly, I propose to increase
the duty exemption limit under the general
scheme of excise duty concessions applicable
to 72 excisable commodities from Rs. 5
lakhs in terms of value of clearances to
Rs. y-5 lakhs. Clearances in excess of
Rs. 7 5 lakhs will continue to benefit from
the existing concessional duty limited to
three-fourths of the applicable rates of
excise duty up to a clearance of Rs. 15 lakhs
in a financial year as at present. This
measure  should benefit a substantial
number of small facturens and enable
them to compete more effectively with large
units. I am sure that all sections of the
House will welcome this enlargement of
the scheme of concessions cnjcrytﬁe by small
scale industry.

116. Under the excise duty concessions
available at present to small manufacturers
of some products, notably Items 68 goods
and specified electronic goods, one of the
criteria for dligibility is the value of in-
vestment in plant and machienery. I
propose to increase the eligibility limit of
such investment from the present figure
of Rs. 10 lakhs to Rs. 20 , in the line
with the revised definition of ‘small scale
ix{nils' under the ng(\jv Ingustrial Policyi

ere again I am confident that my pro]
will ;E welcomed by all the g‘lomc
Members.

117. Inthelast Budget I had announced
wide ranging duty concessions with a
view to encouraging the development of
the clc:lt)ronicu in us!I:ry. As a furthc‘;
step in this direction, I propose to exten
the scope of the import duty concessions
so as to cover 59 bew items of capital
equipment and 23 new items of raw
materials and components used by the
electronics industry.

118. At present the handloom sector
of the woollen industry does not enjoy any
special duty concessions, This sector has
a good growth potential. I, therefore,
propose to reduce substantially the process-
10g stage duty on woollen fabrics produced

on handlooms on the lines of the concessions
which are available to cotton fabrics
produced on handlooms.

119. I also propose to extend the con-
cessional import duty of 25 per cent ad
valorem to a few more important drug
intermediates. This step should induce
im;.ligcnous manufacturers to go in for
production of more basic drugs.

120. Last year, I had fully exempted
cotton and cotton-viscose blend hosiery
from excise duty. I now propose to extend
this exemption to all hosiery articles falling
under Item 68 of the Central Excise
Tariff.

121.  Another duty concession relates
to ‘flocked’ fabrics where the excise duty
is being reduced from the present level
of the base fabric duty plus 30 per cent
ad valorem to the basc Fabric uty plus
15 per cent ad valorem on the consideration
that the presentduty burden is  heavier
than warranted, particularly on flock-
printed fabrics. Further, on colour scan-
ners for the printing industry, the basic
customs duty is being reduced from 100
per cent ad palorem to 60 per cent ad
valorem.

122. In this International Year of the
Disabled, it is fiting that n’;:'mriatc
tax relief measures should be e: ed to
our handicapped brethren. Artificial limbs
and rehabilitation aids for the handicapped
are already exempted from Central excise
duty under Item 68. I now propose to
exempt fully from excise duty Braille wat-
ches for the use of the blind.

123. I also propose to exempt from excise
duty Braille paper which is necemary for
printing books for use by the blind.

124. I further propase to substantially
reduce the customs duty on hearing aids
and Braille watches imparted for persanal
use by post or air.

125. The increased levy of

dutias of customs to which I have earlier
referred will not be applied to goods such
as orthopaedic applicance, Braille watches
and parts, tricycilesfor the crippled, hearing
aids and parts. [Shri 7yotirmoy Besu: Most
Ministers require hearing aid). I am
sure that this House will wh ly
endorse these propoasals.

126. The various concessions and reliefs
. . 0 . .
in excise and customs duties which I have
announced will entail a sacrifice of revenue
of Rs. g- 85 crores in a full year.
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127. My taxation proposals will yield a
sum of about Rs. 35° 57 crores in a full year
by way of excise duties and Rs. 28500
crores by way of customs duties. The conces-
sions I have announced add up to Rs. 7- 05
crores on the excise side and Rs. 2* 30 crores
on the customs side. The net yield is, there-
fore Rs. 2852 crores from excise duties
and Rs. 282- 70 crores from customs duties.
The accrual to the Central Exchequer
in a full year will be Rs. 300- 50 crores.

128. T hope it would not have escaped the
notice of Hon’ble Members that this is
perhaps the first Budget in recent years in
which noincrease has been effected in excise
duties for raising general revenues.

129. I would now like to say a few words
on behalf of my Hon’ble colleague, the
Minister of Communications. A substantial
programme of development of telecommu-
nication facilities is evnisaged during the
Sixth Five Year Plan. It is therefore, appro-
priate that the Department should gene-
rate internal resources to a reasonable
extent for financing its Plan. The additional
dearness allowance sanctioned to emplo-

and other increases in the cost of op-
crations have already eroded the existing
surplus of the Department. It has, there-
fore, become necessary to revise certain call
telecommunication tariffs. At present the
rate of telephone call charge in measured
rate telephone system is 30 paise per call
unit for calls exceeding 250 but not more
than 1750 in a quarter. It is proposced to
increase this charge to 40 paise per call
unit. The manual trunk call charges for
calls of ordinary category for a unit period
of g minutes in the distance slabs of 100 to
200 kilometres are being increased from
Rs. 6 to Rs. 8 and in the distance slab of

200 to 500 kilometres from Rs. 10 to Rs. 12.

These measures are estimated to yield Rs.
35+ 78 crores in a full year. The additional
revenue during 1981-82 will be of the order
of Rs. 20 crores and has been taken into
account in estimating the receipts of Posts
and Telegraphs. It is also proposed to
increase the rates of deposits for telephone
connections under ‘Own Your Telephone’
system. This revision will yield about Rs. 5
crores to the Government by way of addi-
tional deposits in 1981-82. The details of
these revisions are shown in a memoran-
dum which is being circulated along with
the Budget papers. The changes will be
given effect to from a date to be notified
after the the Finance Bill is passed by Par-
Liament. There will be no change in either
postal or telegraph rates.

130. I had earlier stated that the resour-
ces gap estimated at existing rates of taxa-
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tion is Rs. 1810 crores. The various tax
measures I have presented, together with the
reliefs offered, will yield net additional
revenue of Rs. 271 crores to the Centre.
This leaves an uncovered deficit of Rs.
1539 crores. This deficit may appear large,
but taking a total view of the ecomomic
situation I believe it is well within the limits
of fiscal prudence. The inflationary poten-
tial of the Budget must be viewed in the
context of the full packages of policy meas-
ures which I have outlined. This package
contains many incentives for higher produc-
tion and increased utilisation of capacity.
'This should stimulate a considerable supply
response during the coming year and as
I have mentioned, signs of this upturn are
already evident. I attach great importance
to expanded supplies as the critical ele-
ment in keeping inflationary pressures in
check. The package also contains import-
ant incentives to savings which will undou-
btedly help in this regard. Furthermore,
monetary and credit policies will be so desig-
ned as to ensure that Government recourse
to deficit financing takes place within a
balanced and measured overall expansion
of credit in the system.

131. Mr. Speaker, Sir, the economic
situation remains difficult and yet full of
opportunities for development and growth.
I lggvc tried to present a Budget which
gives maximum support to forces that can
move us forward on the path of growth with
stability and social justice. It sets the stage
for all of us to work towards the achieve-
ment of our economic and social goals so
clearly laid out in the Sixth Plan, Econo-
mic policy can only do this much. Hard
work, discipline and the innate good sense
of the people - of this ancient land must do
the rest.

192. Sir, I commend this Budget to the
House.

SHRI C. M. STEPHEN: ¢‘Hearty” Con
dolences.

18.35 hrs.

FINANCE BILL, 1981*

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): Sir, I
beg to move for leave to introduce a Bill to
give effect to the financial proposals of the
Central  Government for the financial
year 1981-82.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : rose—

MR. SPEAKER: I have not allowed.

+Published in Gazette of India, Extraordinary Part 1T, Sec. 2, dated 28-2-1981.
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SHRI JYOTIRMOY BOSU: I am on
a point of order.

MR. SPEAKER: I have not given my
consent to the suspension of the rule......
(Interruptions)

SHRI JYOTIRMOY BOSU: Pleasc
hear me then you rule it out.

MR. SPEAKER: I am not going to
suspend the rule.

SHRI JYOTIRMOY BOSU : Rule 72
provides you to give an opportunity
(Interruptions)

MR.SPEAKER: I am giving my ruling.

Shri Jyotirmoy Bosu has given notice
under rule 388 of his intention to move
a motion for suspensi n  of second
proviso to rule 72 in its application to the
motion for leave to introduce the Finance
Bill, 1981. Shri Bosu also given notice
of his intention to opposc the introduction
of the Bill.  As you know, the introduction
of the Finance Bill is not to be opposcd.

SHRI JYOTIRMOY BOSU: Under
what rule ?

MR. SPEAKER: I draw the attention
of hon. Members to the second proviso
to rule 72 which states as follows:—

“Provided further that the Speaker
shall forthwith put to vote the motion
for leave to introduce a Finance Bill
or an Appropriation Bill.”

There has been a convention in this House
not to oppose the introduction of a Finance
Bill. Accordginly, I  withhold my
consent to the moving of the motion for
suspension of sccond proviso to rule 72
and, therefore, am not allowing
Shri Bosu to oppose the introduction of
the Bill. (Interruption) That is not my
practice.
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I shall, accordingly, put the motion
moved by Shri R. Venkataraman to the
House.

The question is :

“That leave be granted to introduce a
Bill to give effect to the financial pro-
posals of the Central Government for
the finanial year 1981-82.”

Those in lavour may say “Aye”.
SEVERAL HON. MEMBERS: Aye.

MR. SPEAKER: Those against may
say “No”.

SOME HON. MEMBERS: No.

MR. SPEAKER: I think, the “Ayes”
have it the “Ayes”...

SHRI JYOTIRMOY BOSU: The
“Noes” have it.

MR. SPEAKER: Are you pressing for
division  (Interruptions)

SHRI JYOTIRMOY BOSU: My
Lnglish is not clear ? (Interruptions)

MR. SPEAKER: The ‘“Ayes” have it
the “Ayes” haveit. The motion is
adopted.

The motion was adopled.

SHRI R. VENKATARAMAN: Sir,
introducet the Bill.

MR. SPEAKER: The Bill is in-
troduced.

The House Stands adjourned till
11 A.M. on Monday, March 2, 1981,

18.38 hrs.

The Lok Sabha then adjourned till Eleven of
the Clock on Monday, March 2, 1981/
Phalguna 11, 1902 (Saka)

tIntroduced with the recommendation of the President,
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